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HHrg s 8RR afdraRor § Ao g amage WwEAT 446 /2023, VHATY, 499 TR
from, wagR vd o #F wia smewt & ow § Wy Frerr s

AT Wiy NG sffiever § Aifia el sde WA 446 /2023, IHATY, 4499
TR M weyr Ud o # uiRa oS fiie 06.07.2023 @ ERT YHRUT WX Vol
e ve fRourer ¥ faaRfwe! T Factual & Action Report AFFIE Wy sRa
gt § Tiflge 5 oM &g Pdw faa 13 &)

SR @ Iquied #  forenfen, swwRiETR g oswA um  fRAie
22.08.2023 I SUfTEETY, $EYR a1 T ggquvr fFrimer 9 grr oo o R
12.07.2023 T W4 ygwor fg=or @€ &1 3R |/ aA e, wgwor R &g,
wrefiR & T fasar T 2

e 31.08.2023 @I Jaw Tfda Wi g1 dafta ora verenw Rem sfaw
grs & ey e ) Al & wa Remasat gur o Rours AR
IRerd o |

1. 1 T g, 3 TR AEER), TR A, SER

2. 2nrl) ol AT, Werge TR g, TR R, wege )

3. & Y BAR, WERIS TRVl SAfHEr, ugueT FraEer 918, SR
4. = HIE |

frfieror & s urn o 6 gl asss dud /st 9@ @ AR gur
TvE—74 & AR Rea &1 Fdleror & w9y wrar mn &% ) e g 9 e
W T BN AUl &1 Fuem fE o wer 81 9@ A R fm g Rl ave
&1 frRaRer enfe @1 wfdsar W o3 v w® @ T o, W 5 e A T & o
W R TR P gRT AS® @) IR IeRg a1 aNT A B 3R BN @ s
o1 el & | e & wma wehy Iemnt Y R o smfdne e urn R ud A
§ wer 718 g T, =i e fuer wie ue woEmt ug e Al @ gan
gl

9fh U W GH g2 9 9 RF gwmm afdw @9 @ |, g ufed
BF & BRY BT AT O AT g O SN Y T o) Ud g ifaiRad Soard
gl @1 e Hid, fFuE @ wHe TR BN a axad § |S @ Bee @ guiE |
HAaTell, IR Wel, YRS, e awm ARl § o | B Ay A U T g,
forr SR FEilel TR W B d el B qanasn fAawer @ fGamar @ f sy

P =



17

IRIEd F gfiema wad gy ouftenfterl, weR @ eriey @ ud
H-5488 /UA.S) /2023 fai 22092023 @ R I W grafya R gt
e TR Ug—74, R gfery v, ayfafsen e, e g, sone, Rrarg
ferer, ster e, wafaa o= wfafAfedl o e siFe @ See 9 dow i &
T (Hera—1) |

fari® 30.00.2023 H SufSrenER Frafey, Hagr § wEfya Raurs! & wwer
doe & smE ) doo @ SuRefy dew 2| dow # faar fawel wr

fFrereR @ea | Sm-

1. TR fam, wEgR gR a8 b, Rergawal s e g
anp W &Ra e # Saw Rieaa g avm @ gd 98 Rema @0 9=
TTEY HOPIL 95,/2023 & WU # AN @1 €, e T0 WeR @ G-
TR frm @ fl geeR g9 T 8| 9a gt U W0 SeE e,
Ffiare gN o e # gAaE @ o1 @ 2 o R e gnr ser ufy
woey w iREd fa o gar 3, R el ffSr Reie 23.11.2023 Fraa 21
wegd fRaRer & IguR R i @ @a SeEer 175723 U4 go 89%d
5522 @i fdl. 8, forad qga1 40 are wftaferd 81 = & ufdfes @
120 & /37 o sf¥re o grar 2| R Fe 83 § SR-—T-8R Folwm
3 AGCHR BH Ud W wErgdl wE AN ufdd 991 o smatua fdar
2| 3w wfa §@ smfire & fary 8g 918 HEUT—25 WITAQR, ARNIen U4
qrs WEI—15, Higeell UsleTw # Aefaa Read Fex & wemgar & ) 2
e vy ¥ wfw o el & Fraror 2q woegR AsdIen, € @E-25
A HUTS FEANNT WE (CBG) &1 o & i 8, et gdwe § @ 10
/= e sf¥re &1 FPvamor fasar = <81 B(de=9—-2) |

2. T & wam g T F TR fm, wEER @ 9 'M g T 9
sfire @1 INf¥ie WU W YUIHIHR BT D SURIRT IR UBISTe Rerd e
W T O o W@ 2 S Wa W yd 9 9eeiRe R 4 #1 f SuER
far o w1 o | R T, FEYR ERT W PR A sieet & srgar snfdef
a® 158 omg fies Rl dve farfta femr o 9@t & 9 g & TR o,
WYY BN @ & denfe R ¥ fawe &g wefua of W wles I
R, #0 95d U e @ dra gy, e T 2

3. 9dFF A ST S TR 3 Sl 30-40 fhe Fud a@ wveRa |
fafteror & wwa g w6 T o efie @ wHyd W yya fhd @
&G BT BT DI EHAT O BT B AT A B R T DI AT A AP IR
By e @ orel &1 At B w2 g9 s d R iy ot
qIfSyYor BT HaIa R T 8, 6 U emni-74 @ SEMTT 213.800 W
214000 ¥ 7Rt & fFmR fem gfir o= @ &8 & TR fFrm grr ant &
sl sy, A ger fRar & (Herd-3) |
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4. o AT USRS @ IR AR TG IErdl 8 @ SR Bad anfe @ g
8 @ o W@ % aw g weRh 50 G g ®) 3w wew ¥ = ot
AR, SHRMHETR BN U U @ HAEGH 9 A9Ud HNdl M @
(HerTa—4) |

5. R frm @ Y= anfel grr A ve Wy 93 Sudw s T g, fored
T ERT B & B 79 WF A BF S SR Wel WRIG ST dl qe drr
T B 39 we § R fam g srana s, suet g dRv
R Al # ora v @ W ow ferh 9 89 $ R a8 oe W
@ T S Bl &, e v § e i @ WY | e s @
GIS Based AREY  BS e &7 WIEwT w1 AW & (Ferie—5 q 6) |

6. TfF UTevs & WU Uy N & weaw H e gy fAfeenerd grr
T w6 e ue of wafa ww @ oo el oft og @
USRI Bl U BF @l YAAT ol 2| 99d gRT 3ava S 74 fh
R e & U gga ¥ Uy @ @ aar d e § e gder @
AT a0 WAl 81 9 & FRewer g wevg @ Prifa Made agel o
AR TR AT G O O 6T € a7 B = w4) wienensii & i oo
warad R @ g 9 @1 we avd gy iR averd el ¥ smae ww
fa ) 8 (He=a-7) |

7. W5 gggv FEEer @€ gRT el T8 @7 Polluted River Stretch @ ®©9 F
fafree fbar wam @ | S&d A<Y ® Rejuvenation B S=1y ugwy fFymu 18, 78
el g™ g sgHiRa @ T € (R o) | Se FEdee ©
JFER A1 B Wguu Ao/ fEer &g A9 4 FenRa g9 g At
Trer @ ¢t v Waw Hede wre @ e o o B o 8, e
&1 A Ygee e, SEyR gNT @ 184 BIA—ael Arferal @ fafga e
T & Yd A g Swea wiferdt & 2t @ ol ve Ww devw
Se B W @ §E e @ o v & s e grr se
w1 # yga SriaerEr/ e de 2 (Fae-8 9 9) |

8. TR [, wagR gRT Y o aufie & deifte RaRT @1 IR wardr
T O @ Sqavd ¥ e 3 @ forv & fFofat & W # Action Taken and
Future Road Map WRGId &1 AT & (el =1d—10) |

SWIFER W @ b awfua sfar o8 s ot wen Al @
fmy Rug 89 & wiy—a amardl & e A wnfda &1 e Fem g
T oM auldre @ Fyem g e 5 o w@ € TR frm gwr B 52
& RROT 8 CBG Plant &1 RIYAT Ud TaTa= eI & faar wan 8| ada= A
AT 5—-10 <4 o G2 B P 3@ wire & A o o @ g

= &9 A TR e g el a @ amer @ ordard @ T 8
der 99 ol 3 & favawor 5 o @ erdard) afdwE 8 )
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TR fE ERT HARTE el @ WU @ o W@ ¥ aame #
SR—e—8R How b & <@ B, g gelfievor o erfaEl sifie w5 @
& @ o v &, R gaufiee @ o 8y R e varre 8| 9f S
sfgr urd vy wommt qun 99 @ R Rud B9 & ar—a s ®
e N wenfda & & Ty o suf¥e ygwE w2016 @ saeta fuaiRa
aEEl @ IFER A F wnfa e s e B

el BEariEh) SufSrenfoerl, TauR|
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VT 05044 242400 haR— pa4e 243048 &

wiE— 1 19| / NGT / 2023-24 - fesid— 05/ 10/2023
ar ¥,

foremfererd,

HRiE TR |

BN Jufrenieren / vew Wb aff

fawa— wo Wi gRa e (NGT) ¥a AdgH H@ 446 /2023 (NGT) o vEE a9/
TR W, $aR 7 3 A uilka ARy A1 06.07.2023 @ 0 @ Wag H|

IWiaT favas aod Frfen I EEn 11914 /798 FH-veE /(NGT) /wiofo
/2022 w27 G, 2023 vd Suforenfier dmfea & g W@ 5488 /w080 /2023 RAIE 22
foomr, 2023 & w0 A RA1H 30002023 B Fufrenfre), Heqx o enaer § nEd ¥o% b FH A
TR fm, wER @ 3R A W aren Fragar g
1. PBreroaeat A W ag g w0 s #Ra Al (NGT) 4 5 R oo ovm 9
g4 el R w0 I9 WA | PIL95/2023 @ WY # Fifor 9t &) forewt w0 woR @
- AR (T @ o R & Ty 8 9 e d wo 9w ey, S gj
A A g @ o ¥ 8| R TR i grr s oft oy v il fr o ge
g o arrell fofdr e 23112023 o 8| weley Rremasat g™ @ & yaww @t
HET-HAT FRA T B 1 T Rrwrd § T oda w6 & & 1 g argge) w9
e vd A0 g BRa e (NGT) § vove & wfed FeR uwqa & &1 Wy
fsan o ve1 €| (PIL @ By Werw) (Ga=a —01) |
2. IRy Rrramdl g E wd W wEl 3o A Remd A ] @ ® g af 1900 3
3@ ¥, TR wiee @9 @ NF A A H9 @A b o @ g1 TR e d sedev @
TEEI TR T g1 S99 Wi B 8 4 o R R 9 g seet an e weres wd
77 fam & a8 el B 9EE e T, ol 3 e g @1 4 @ eeh SR,
SRR T 49 B 9T 99T UERaie @ 20 fHodto Rl A gRi ameve w ey & oo
U TG SETd &% # 4R Suee T8 8 W @ orv 39 9e Rive 48 R o wan 8
3. TR 7 g1 der Peane &g Teio[ 9 Sude 9 8 @ Im-Breiaye qeden § 10 e
A A HErEET 9 3,68,0040000 (i BT sreUE AR AR W WUA) @y FRE WA qo
w51 PRy & wriad wi @ T, Rl e @t gnr sl 9 e fivg e
frd 73 aor w0 Se R A A 59 g R IR-IR AR aftm @ 1) R e
gl # TR I @ 9w [ wd R 8 ge R & e S U v € R @
PR Ha) (Heas —02) |
TR B FER & st wEew Rerm 2R Tee W e 30-35 a9t @ e aufie @
ﬁmm%gmﬁmmaﬁmgﬁﬁmwwaﬁmmmﬁﬁrmﬁm
TR 8-
(@) @ dwe @ Fvarer &g wdwem e 18 fRHeR 2019 & wWifta wie w Hiag
A e & dente Ry @ Frare &g ffder sl & €|
(e g2 1)
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A veord fmw @ ofa B f R e wER dm ol T w1 9 sofa
B el g efire @ Fearer 2 A B weR g R 15 araeER, 2022 @)
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(ﬂﬁvw—1z)|aﬂﬂmﬁwﬁm§msmmaa§$amﬁaaﬁ$ﬁﬁﬁm%§mu
o fe @ ger 21 R At ¥ o @ oo @ R aRRE e A a2
freare v o sfard @ o @ 2

(mre: g4

T

A 8 8 Al




6.

)

e 49 & ey A dana so & 5 g T8 sarh & @ e ma $ ey § R
FEQ &7 Ferta vaid el &) gRiv us w vl B A ot B e T8 | e
Y@#'ﬁgmﬂwwwﬁmwmﬁﬁﬂmﬁw g o ded Hafd e

®) A9 qUI TR a1 Tl Wil e @ fag amee o BN wE-e W TR frm @
TR B @ ogad 3 FRY 58 ) ael HaRg A4 # AR e iy gt ) I &
oG 9 3% &1 39 yoR ot 5t ff wewm @ wem & 9 w® TR fm s gw
I & dichiiers WA 8 diees Wi Ry W et wsia ot @er dga 9l @
Ul @ geM & o B i @) g9 weg ¥ o TN @ 60 fodid 24-03-2023 B
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IN THE HON'BLE HIGH COURT OF UTTARAKHAND AT
NAINITAL

Writ Petition (P.LL.) No......... OF 2023
(Under Article 226 of the Constitution of India)
District - Udham Singh Nagar
Between
Ram Babu, aged about 45 vears (Male) S/o Sri Ram Pal, R/o
House No. 67/5, EWS, Avas Vikas, Rudrapur, District
Udham Singh Nagar. R—— Petitioner
And
1. State of Uttarakhand through Secretary Urban
Development and Avas, Anubhag-1, Civil Secretariat,
Dehradun.
2.  District Magistrate, District Udham Singh Nagar.
3.  Municipal Corporation, Rudrapur, District Udham
Singh Nagar through its Mukhya Nagar Adhikari.
4. Vishal Mishra, Mukhya Nagar Adhikari, Municipal
Corporation, F‘{udrapur. District #dham Singh Nagar.

.......... Respondents
To,

The Hon'ble Chief Justice and his other companion
Judges of the aforesaid case.

The Humble petition of the petitioner is most respectfully
showeth as under:- '

1- That this is the first P.l.L. Petition before this Hon'ble
Court, the petitioner is the Ex. Ward Member, Whistle

#j_’ﬂﬁ{'[‘f& lower, Public spirited person and Social Worker.
(57 B\

*"\i"‘_,)g}
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Permanent resident ol the petitioner 1s Moballia Nad
HBasti, Bhoot Bungla, Rudrapur, District Udham Singh
Nagar and presently residing at House No. 67/5 EWS,
Avas Vikas, Rudrapur since December 2014 and having
very good reputation in the locality and being resident
ol city Rudrapur, he is filing this P.I.L for protection of
environment, and River Baigul with proper cleanliness
and removal of the garbage dumped at area Shamshan
Ghat Paharganj situated at National Highway 74,
removal of public toilet constructed on the water body
(Nala) at plot no. 143 and illegal construction made by
the respondent no. 3 and 4 in Khasra number 147(min),
plot no. 145 situated within the limit of Municipal
Corporation, Rudrapur and restore its original position.

That by means of this P.L.LL. the petitioner is seeking
relief for remove of garbage from River Baigul and
protection of environment, illegal construction of public
toilet upon Nala (Water Body) and illegal construction of
the building by the respondent no=3 and 4 in the
government land and restored the original position of

the Government land mentioned in the paragraph no. 1
of the P.1.L. petition.

That in the best knowledge of the petitioner it is stated
that the petitioner has not filed any other P.L.L for the
?rescnt cause ol action before this Hon'blé¢ Court and
there is no other P.ILL. has been filed, pending or

decided by this Hon'ble Court for the same cause of
action.

e

11




Ho - 2.

IN THE HIGH COURT OF UTTARAKHAND AT NAINITAL

WRIT PETITION (PIL) NO. 56 OF 2017
NavabSingh L Petitioner.

Versus

State of Uttarakhand and others. ........Respondents

Mer. {Dr.) Kartikey Hari Gupla, Advocate for the petitioner,

Mr. Pradeep Joshi, Sunding Counsel for the State of Untarakhand / respondemt nos. 1 1 3.

Mr. Vipul Sharma and Mr. Lalit Sharma, Advocates for respondent no. 4.
Mr. Shiv Pandey, Advocate for respondent no. 5.

Dated: 29.11.2017
Coram:  Hon'ble K.M. Joseph, C.J.

Hon’ble V.K. Bist. J.
K.M. Joseph, C.J. (Oral)

Rejoinder affidavit is taken on record. Application (IA
No. 5322 of 2017) made therefor stands disposed of.
3 This is a writ petition filed in public interest jurisdiction.
Prayers sought in the wnit petition are as follows:

*1- A wmnt, order or direction in the nature of
mandamus commanding the official Respondents,
particularly Respondent No. 4, not to proceed with the
construction of trenching ground in Khata No. 619,
Khasra No. 08 situated Village Fazalpur Mahroula
pursuant to the proposal of Municipal Corporation
Rudrapur.

2- A writ, order or direction in the nature of
mandamus commanding the Respondent No. 4 to
reconsider the propoesal for construction of trenching
ground in some other place which is away from
residential colony, schools, colleges, hospitals, hostels
etc.”

3. Briefly put, the case of the petitioner is as follows:

The State Government has selected 4.044 hectare land
and allotied it to the respondent Municipal Corporation with the
condition, inter alia, to deposit ¥3.68.00,400/- by order dated
20.09.2016. On 24.03.2017, the Municipal Corporation wrote a letter
to the Sub Divisional Magistrate seeking appropriate head where the
money could be deposited and also the entry in the revenue records.
It is pointed out that AN. Jha Inter College raised objection against

12

27



the allotment of the land and construction of trenching ground over it.
On 17.03.2017, a meeting of ten member committee was held in the
chairmanship of Additional Chief Secretary, which, inter alia,
observed that the land belongs to education department and is under
the management of AN. Jha Inter College, therefore, the allotment
dated 20.09.2016 is hable to be cancelled and a proper inquiry is
required to be made against the erring officers, including the District
Magistrate. One public school, namely, R.A.N. Public School also
represented.  Petitioner also moved a representation. [t is stated that
there are numerous residential colonies and public utility centres, but
the respondents are going to dig trenching ground. There is reference
to the Environment Protection Act and the Rules made thereunder.
The allegations are essentially to the effect that the respondents are
going to construct trenching ground, for which they sought the land.

4. Counter affidavits have been filed by the answering
respondents. In the counter affidavit filed on behalf of respondent no.
1, there is reference to the directions, which have been issued by this
Court in Writ Petition (PIL) No. 80 of 2012 Sai Nath Scva Mandal vs.
State of Uttarakhand and others. Further it is stated as follows:

“8. That it is relevani to meniion here that as per the
Government  Order  No. 1954/XVIII(IT)/2016-
18(35)/2016 dated 20.09.2016 issued by the State
Government, imposed the condition for allotment of
4.044 Hectare land on payment basis for the purpose of
installation / set up of Solid Wasie Management Plant, in
which one of the condition No. 5 is that the land in
question cannot be used by the Nagar Nigam for any
other purpose, apart from the purpose it was allotted to
the Nagar Nigam and in pursuance of the said
notification dated 20.09.2016, the State Govemment
Allotted the land to Nagar Nigam, Rudrapur for the
purpose of installation / setup of Solid Waste
Management Plant on payment basis. It is also relevant
to mention here that said nofification dated 20.09.2016
issucd by the State Government is never been put to
challenge by anyone before any competent court of law.

9. That in pursuance to the condition of the
Notification Dated 20.09.2016, Nagar Nigam, Rudrapur
deposited Rs. 15,000/~ (Fifteen Thousand Rupees) on
17.03.2017 vide Challan No. 2902 as Mall Gujari and Rs.
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3.68,00,400/- (Three Corore Sixty Eight Lac Four
Hundred Rupees) as cost of land in the Government
Treasury vide Challan No. 2901 Dated 17.03.2017.”

3 It is thereafter stated that the amounts of Rs.
3,68,00,400/- and Rs. 15,000/~ deposited by the Nagar Nigam are
public money and the said money was deposited by the Nagar Nigam
in the Government Treasury with specific purpose as per Notification
dated 20.09.2016, which is non-refundable amount, and the Nagar

Nigam will suffer irreparable loss, if anything is done wrong.

6. In short, their case is that it is not for construction of a
trenching ground, but it is for installation / setting up of Solid Waste
Management Plant. It is stated that Rudrapur city is a much
developing city in the State of Uttarakhand and after creation of the
State of Uttarakhand, SIDCUL was also established and a number of
big industrics came up nearby the city area of Rudrapur. It is stated
that the Nagar Nigam is duty bound to cover the nearby areas, which
were earlier revenue villages, but due to increase of population and
modernization converted into city, Nagar Nigam is also taking steps
for management of solid waste in very scientific manner as per law.

In paragraph 16 of the counter affidavit, it has been stated as follows:

“16. That it is relevant to mention here that as projected
by the petitioner in the writ petition about the nearby
residential arcas of the upcoming Solid Waste
Management Plant over the land in question, before
allotment of the said land the State Authoritics had given
their thoughts over it and after considering all the aspects
and availability of the Government Land in the Rudrapur
City, to meet out the other formalities under the law, the
said land in question was allotted to Nagar Nigam,
Rudrapur on payment basis as per Notification Dated
20.09.2016 imposing certain conditions thereon and also
put one of the condition as the Nagar Nigam will not usc
the said land for any other purpose except to install /
setup the Solid Waste Management Plant, it is also
relevant to mention here that as per the Site Map of the
proposed Solid Waste Management Plant, and record, the
distance of A.N. Jha College is about 550 Mt. Degree
College, Rudrapur is about 1 KM. GGIC is about 315 Mt.,
Columbus School is about 250 MLt., Block Office 350 Mt.,

14
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Navoday School is about 500 Mt. It is also relevant to
mention here that the said Solid Waste Management
Plant is being setup on the part of big chunk of vacant
Government Land, which is ample clear from the
Khotoni as filed by the deponent. From the said Google
map it is ample clear that nearby the proposed Solid
Waste Management Plant, nothing residential area is
available as of now.”

y Thereafter, reference is made to Rule 15 of the Solid
Waste Management Rules, 2015. Further there is reference to Rule 19
of the said Rules, which provides for critenia regarding setting-up
solid waste processing and treatment facility. Likewise, Rule 22 of
the said Rules is referred to show that there is a time frame, within
which, the work is to be completed.

& It is stated that respondent no. 4 is duty bound to comply
with the provisions of the Solid Waste Management Rules, 2015 and
other corresponding laws and also duty bound to comply with the
direction of the Court given in Writ Petition (PIL) No. 80 of 2012.

9. To the same a rejoinder affidavit is filed by the petitioner,
wherein the petitioner has produced a photograph to contend that
construction in guestion will be located within close vicinity of the
human habitation and schools, which is prohibited. This is a private
land of A.N. Jha College, it is reiterated. In the rejoinder affidaviy, the
petitioner has a case that the construction will be in violation of the
order of this Court.

10. The fourth respondent, namely, Municipal Corporation,
Rudrapur has filed a counter affidavit, wherein, the contention of the
petitioner that land in question is being used for the purpose of
“trenching ground”™ has been denied and it is stated that the land has
been allotted for the purpose of installation of Solid Waste
Management Plant. There is also reference to the directions in CA-3
judgment, which we have already referred.

11, We have heard Mr. (Dr.) Kartikey Han Gupta, leamed
counsel appearing on behalf of the petitioner. We also heard Mr.
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Pradeep Joshi, learned Standing Counsel for the State of Uttarakhand
and Mr. Vipul Sharma & Mr. Lalit Sharma, leamed counsel appearing
on behalf of respondent no. 4, and Mr. Shiv Pandey, leamed counsel
who appears on behalf of the Pollution Control Board.

12. It 1s crystal clear that the very basis of the writ petition
that the construction of a trenching ground is being done, is without
any foundation. What is being put up is a Solid Waste Treatment
Plant. It is brought to our notice that the site of the proposed plant is

also located about more than five kilometers away from the city centre.

We have already noticed that there is a trenching ground in the city
and having regard to the pressure of the population, proper waste

management must be done as per law.

13. Mr. Kartikecy Hari Gupta, leamed counsel for the
petitioner sought to draw support from the rules made by the
Government of India acting under the concerned law for management
of the solid waste. Therein, reference is made to specification in
sanitary land fills. Leamed counsel for the petitioner sought to refer
to criteria for site selection and it refers to land fill. Clauses (vii) &
(ix) of Specifications for Sanitary Landfills read as under:

“(vii) The landfill site shall be 100 meter away from
river, 200 meter from a pond, 200 meter from Highways,
Habitations, Public Parks and water supply wells and 20
km away from Airports or Airbase. However in a special
case, landfill site may be set up within a distance of 10
and 20 km away from the Airport/Airbase after obtaining
no objection certificate from the civil aviation authority /
Air force as the case may be. The Landfill site shall not
be permitted within the flood plains as recorded for the
last 100 vyears, zone of coastal regulation, wetland,
Critical habitat areas, sensitive eco-fragile areas.

(ix) A buffer zone of no development shall be
maintained around solid waste processing and disposal
facility, exceeding five Tonnes as per day of iinstalled
capacity. This will be maintained within the total area of
the solid waste processing and disposal facility. The
buffer zone shall be prescribed on case to case basis by
the local body in consultation with concermed State
Pollution Control Board.™

16
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14. This is a specification, which is to be read under Rules 15
& 16 of the Rules. 1In fact, Rule 19 deals with the criteria for duties
regarding setting-up solid waste processing and treatment facility and
similarly Rule 20 deals with the criteria and actions to be taken for
solid waste management in hilly arcas.

15, Mr. Shiv Pandey, leamed counsel for the Pollution
Control Board would, in fact, submit that no authorization has been
given by the Pollution Control Board, which is required under law, for
operating under Rule 16 of the Rules.

16. Having heard the learned counsel for the parties, we can
arrive ai the following conclusion:

Land has been allotted to the local body for the purpose
of setting up the solid waste management plant. As of now, no
construction has been done. Apparently, the amount, as demanded by
the Authorities, has already been deposited. Respondents are not
constructing trenching ground, which is the very foundation of the
petitioner’s case. Since this is a public interest litigation, we must
also take care to see that any construction, which is being done, will
be done only strictly as per law. Wherever the permission from the
Pollution Control Board is required, at whatever stage it may, it must
be obtained by the respondent body. We make it clear that the
construction, with which we are not inclined to interfere, as things
stand, must be carried out only strictly as per all laws, incliding
gelting such permission as may be required from the Pollution Control
Board.

17. Subject to the above observations, the writ petition is
disposed of.
(V.K. Bist, J.) (K.M. Joseph, C.J.)
29.11.2017 29.11.2017
Rathour
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This Agreement is made and executed on this 01% day of March, 2023.
By and between

M/s S55 Engineers & Consultants, having its registered office at Plot 04 ,New Shalkdti Vihar
JWard 06 Rudrapur Distt.U.S.Nagar of the FIRST PART

And

BAHL PAPER MILLS Limited, having its registered Office at 5 KM STONE, ALIGAN] ROAD,
KASHIPUR, Udham Singh Magar, Uttarakhand, 244713 (hereinafter referred to as "Service
Provider” which expression shall, uniess repugnant to the context or contrary to the meaning
thereof, be deemed to mean and include its sucoessors, authorized signatories, administrators
& permitted assigns) of the Other Part; )

Company and Service Provider shall jointly be referred to as "Parties” and individually as
‘hm"-

WHEREAS:

1 SERVICES AND PROCEDURE FOR PROVIDING SERVICES

1.1 Service Provider shall render Services to Company as more particularly set forth in
Annexure A, Such Services shall form part of and be incorporated into and subject to
the terms and conditions of this Agreement and shall set forth the specific work to be
performed by the Service Provider,

1.2 Service Provider shall be required to modifyfamend the scope of service which
essentially forms the Action Plan, if so reguired by any change in the Rules or any
orders/darifications issued by the appropriate authority under the Rules or otherwise.
Compensation for such change in the scope of work shall be mutually agreed upon
between the parties,

1.3 In prowding these Services, both the parties shall cooperate and coordinate with each
other as to all aspects. Company shall designate one or more employees who shall be
the autharized representative(s) of Company in all interactions with Service Provider.

1.4 During the performance of Services pursuant to this Agreement, both the parties will
ensure that it conducts its respectwe businesses and activities, in terms of this
agreement, in such @ manner that ™he reputation, standing and goodwill of both the
parties are in no way adversely afactad or compromised.

555 Enginears & Consullants

Page 1 a3 For BAHL PAPER MILLS LTD,
Auth. Signatory "‘q,
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1.5  The schedule of Services set forth in Annexure A may be changed or altered only by
the written agreement of the Parties.

16 It is mutually agreed that the Service Provider shall provide materiais and equipment
necessary to perform its Services under this Agreement and further the Company shall
assist the Service Provider as and when it is required, as per mutual understanding.

1.7 The Service Provider and the Company shall Garry out their respective obligations and
undertakings under this Agreement in accordance with the highest standards of
professionalism and at a service leved sufficient, appropriate and necessary under this
Agreement. Both the parties shall strictly adhere and comply with the terms and
conditions of this Agreement, including subsequent policy/guidelines as may be issued
from time to time by the Government of India or by the State government.

1.8 The Service Provider and the Company shall at all times co-operate with each other in
the event of any audit carried out by the any authority under the Rules or otherwise,

L9  The Service Provider shall be free to take up any other assignment which is not
inconsistent with the proper discharge of its obligations under this Agreement,

L.10 It has been mutually agreed between the parties that the Company shall not avail the
services of anv other party except Service Provider in relation to the services under this
agreemenl for the tenure of this agreement i.e. to say that Service Provider shall have
the exclusive right to provide its services to the Company under this agreement. 4

PAYMENT

2.1  Service Provider shall invoice Company a Service Provider Fee as specified in
‘Annexure B °,

2.2 The Service Provider shall provide the services to the Company against issuance of
valid tax invoice as per provisions of Goods and Service Tax ('GST') or any other
applicable taxes imposed by law that may be required by the parties to daim the credit
of GST or such other taxes.

2.3 Except as otherwise provided herein, all invoices shall be payable by Company after
transfer of credit and issue of certificate online via CPCB ERP Portal to desired Client

of company within 30 (Thirty) days

3.  CONFIDENTIALITY

31 As used herein, the term "Confidential Information” shall include: (a) any plans and
objectives, any scientific or technical data, pricing, information, samples, design,
process, procedure, formulae and results from the Services; (b) any improvement
disdosed by the disclosing party that is commercially valuable to the disclosing party
or its affiliates, subsidiaries or related companies, and not generally known in the
industry. \

3.2  Confidential Informaticn is and sha!l remain the property of disciosing party and
receiving party’s obligations of confidentiality and non-use shall survive the termination
of this Agreement for @ period from 01% March 2023 to 31 March 2024. Upon
complebon or termination of the performance of Services hereunder, the receiving
party agrees to deliver 1o discicsing party all tangible forms of Confidential Information.

3 33 Engineers § Consultants
i “}-\ For BAHL PAPER MILLS LTD.

G
Ak - Auth. Shmatory
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4. WARRANTY AND INDEMNIFICATION

4.1.1 Parties warrants that: (a) it has all necessary power and authority to enter into this
Agreement; (D) this Agreement and performance hereunder does not and will not
viclate the terms of any other contract, covenant or agreement between either Party
and any third Party now existing or hereinafter entered into;

4.2 Neither Party shall assume any liability for the actions nor omissions of the other Party
except as stated in this Agreement

4.3  Both the parties shall comply with all applicable laws, rules, and regulations in force
relating to or appertaining to the due and proper performance of their duties and
obligations under this Agreement.

L2 TERM & TERMINATION

5.1 This Agreement shall be effective from 01* March, 2023 and shall remain valid from
01 March 2023 to 31 March 2024 and may be extendabie for such periods upon such
terms and conditions as may be mutually agreed. =

5.2 [t has been expressly agreed by and between the parties hereto that neither of the
parties shall have right to terminate the agreement for a period from 01% March 2023
to 31 March 2024 starting from date of execution of the agreement.

5.3 Parties shall have the right to terminate this Agreement, by giving a notice of 30 days
(thirty days) after 31® March 2024, thereof, in writing, If the other Party breaches any
of the terms and conditions of this Agreement.

6. LIMITATION OF LIABILITY

In no event shall either party be liable for any incidental, indirect, spedial or
consequential damages in connection with or arising from this Agreement. Either
Party's maximum aggregate liability for a proven breach of this Agreement shall at no
time exceed the value of the Scope of Work.

7. DISPUTE RESOLUTION

71 Any dispute or difference or claim arising out of or in relation to this Agresment
induding the construction, validity, performance or breach thereof which the Parties
cannot settle by mutual agreement shall be settled by arbitration in accordance with
the provisions of the Arbitration and Conciliation Act, 1996 and any statutory
amendments thereto from time to time.

7.2 The award of the arbitrator/s shall be final and binding on both the Parties,
73 The Arbitration shall be held at Uttarakhand and the language shall be English.

| §88 Engineers & Consullants
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8.2

8.3

8.4

GENERAL PROVISIONS
Entire Agreement

This Agreement sets forth the full and complete understanding of the Parties as of the

date first above stated, and it supersedes any and all agreements and representations
between the parties made or dated prior to the date of this Agreement with respect to
Service Provider providing these Services to Company.

Notices

All notices pertaining to this Agreement shall be in writing, and shall be deemed to
have been duly given if hand delivered or mailed by certified or registered mail, postage
prepaid, and if addressed to the party at the address shown at the signature line hereof
or if addressed to such other address as may be furnished in writing by either party.

This Agreement is personal in nature and cannot be assigned by Service Provider
without the prior written consent of Company. Assignment of this Agreement shall not
relieve the assignor until this Agreement shall have been assumed by the assignee.
When duly assigned in accordance with the foregoing, this Agreement shall be binding
upon and shall inure to the benefit of the assignee.

Waitver

No provision, requirement, or breach of this Agreement may be walved by either party
except in writing.

85 Captions

B6

8.7

Page 4

The caplions used herein are inserted only as a matter of convenience and for
reference and in no way define, limit, or describe the scope of the intent of any Section
or Paragraph hereof.

Goverring Law

Subject to dause 10, the Courts in Delhi shall have exdusive jurisdiction in the event
of any dispute between the Parties of this Agreement.

Severabil

The failure of cither party at any time or times to require performance of any provisions
hereof shall in no manner affect its right at a later time to enforce such prowision. In
the event that any provision of this Agreement or part thereef is determined to be
lI@iwmmWMWEMMW,mmWMMMM
be (a) modified to the minimum extent necessary to render such provision enforceable
and preserve the parties' intent, or (b) severed, If necessary, and in each case the
balance of the Agreement shall continue in full force and effect.

368 Enginears & Consultants
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6.8 Construction

This Agreement shall not be construed against the party preparing it but shall be
construed as if both Parties jointly prepared this Agreement, and any uncertainty and
ambiguity shall not be interpreted against any one party.

IN WITNESS WHEREOF, the Parties herein have hereunto set their hands as of the
day and year aforesaid.

SSS Engineers & Consultants P B LA St
5 Enginecrs & Consultants
EaN
Name for BAHL PAPER MILLS LTD.
mm '.:lh. s :I-l:_!-rt._'“{ —
Auth. Signatory
Witness:
1.
2

Page 5
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Annexure A
Scope of Work

Ensure collection and recyding of Plastic Waste period from 01% March 2023 to 31
March 2024 as per the quantity required by Company by using own infrastructure and
also setting up of adequate infrastructure (in terms of Collection centers, Collection
m‘m:#}l

Implementation of PWM 2016 requirements and its amendments for the
Company/Clients and its unit located at Plot 04 ,New Shakti Vihar ,Ward 06 ,Rudrapur.
Distt U.S.Nagar.

Undertake awareness activities in on behalf of Company for environment sustainability
and need of recyding

Providing MIS reports on the Plastics quantities collected / recyded to Company every
month as per the format provided by Company. Which will incdlude collection and
vendor details.

Company M/s SSS Engineers & Consultants will give material to us, we will recycle
the same as per Pollutiori Control Board Nerms.

Annexure B

Payment Terms

Company M/s SSS Engineers & Consultants will give invoice to us, the Bahl Paper
Mills will give payments as per bills,

855 Engmesrs & Consultants

M‘“ for BAHL PAPER MILLSLTD.
/'C;k'
Auth. Signarory : Auth. Signatory
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namae Uttarakhand Pollution Control

: Board
@ Gaura Devi Bhawan, 46 B IT Park Sahastradhara,
Dehradun- 248001, Uttarakhand

Regn. No. Data:
FR-11-UTT-01l-AAACBS 445 K-13 11-01-2023 05:01 PM

REGISTRATION CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

(Under llule-_l:-ll!} of the Plastic Waste Management Rules, 2016, as amended)

To,

BAHL PAPER MILLS
LIMITED ,

5 KM. STONE, ALIGAN|
ROAD KASHIPUR,Udham
Singh Nagar.Uttarakhand-
244713

1. With reference to the application dated 30-12-2022 regarding registration as a
Recyclers/Co-processors/, your application has been processed and found in order, Now,
therefore, Uttarakhand Pollution Control Board is pleased to grant the registration
in favour of BAHL PAPER MILLS LIMITED. vide registerad address 5 KM, STONE,
ALIGAN] ROAD,KASHIPUR, Udham Singh Nagar, Uttarakhand -244713 for
processing of plastic waste, as per details given below:

Processing Code E3 Quantity (TPA)
Catd =
Catdi =
Srocessing Capaciy Catil 33000.0000
Cat-V g
: Product Quantity (TPA)
PROSCTION LY Power [E3] 2.5000

2. This certificate of registration shall be valid for a period of One Year from the date of
issue of the |etter unless revoked, suspended or cancelled.

3. The unit shall process the plastic waste (Quantity & Type) as per the Process Flow
Diagram (Section 8) and using the plant machinery as per the detalls given at (Saction
11).

4. The gquantity of plastic waste procassed in the unit shall be as per detalls given in
Clause 1.0 above. The amount of plastic packaging waste recycled processed by the
PWP shall not be mare than installed capacity of the enterprise

5. Recycling of plastic waste shall conform to the Indian Standard: IS 14534: 1998 titled
“Guidelines for Recycling of Plastic® as amended form time to time.

43
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. Carry bag made of virgin or recycled plastic, shall not be less seventy five microns in

thickness and one hundred and twenty (120) microns in thickness with effect from the
31st December, 2022.

The PWPs shall not engage in manufacture, stocking, distribution, selling and using of
banned SUP items as listed in Amendment to PWM Rules dated August 12, 2021

The PWPs shall not deal with any entity not registered through on-line centralized portal
developed by CPCB.

The unit shall maintain a record of details of procurement of plastic waste and sale of
recycled products as per forma prescribed by CPCB. The total quantity of plastic waste
processed by plastic waste processors and attributed to PIBOs on an annual basis shall
be made avallable on the centralized portal developed by CPCB as also on the website
of PWP.

Registered PWPs shall provide certificates for plastic waste processing, which shall be
considered for fulfilment of EPR obligations by PIBOs. Certificates shall be issued on the
centralized portal in the pro forma and as per mechanism developed by CPCB. The
certificates will be for plastic packaging category-wise and shall include GST data of the
enterprise.

Exchange of EPR credit between PWPs and PIBOs to be done as per mechanism
provided by CPCB.

The PWPs shall file annual returns on the plastic packaging waste collected and
processed towards fulfilling obligations under EPR with the CPCB/SPCB/PCC as per pro
forma prescribed by Central Pollution Control Board by the April 30 of the next financial
year,

The PWP shall pay Annual fee for processing of Returns as per Guidelines by CPCB.

In case, at any stage it is found that the information provided by the PWP |s false, the
PWP shall be debarred by SPCB, as per procedure laid down by CPCB , from operating
under the EPR framework for a period of one year. The PWPs whose registration has
been revoked shall not be able to register afresh for the period of revocation.

The PWPs are required to comply with provisions of PWM Rules (as applicable) failing
which necessary action as deemed fit shall be initiated against the violator. The
Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PCC on the
violator.

An application for the renewal of a Registration shall be made at 90 days prior to expire
of validity, along with the necessary information & documents as per the Guidelines
issued by the MoEF&CC and CPCB from time to time,

If at any stage, information provided by the unit is found to be incorrect, then the
_Registration granted by SPCB/PCC shall be debarred by SPCB, as per procedure | y:Mr.
Prhaes Kimar
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down lnf CPCB, from npemﬂng under the EPR framework for a period of five years. "
18, The PWP should ensure compliance with provisions of the PWM Rules, 2016, as
amended, Action, as deemed fit, including revocation of registration, closure of unit,

levying Environmental Compensation charges, shall be taken against violators of PWM
Rules.

19, Uttarakhand Pollution Control Board reserves the right to take such action as deemed fit
under Environment {(Protection) Act, 1986 for violation of PWM Rules, 2016, as
amended, if any, by the concerned PWP for the period prior to grant of registration.

20. Type of plastic and recycled content for different components of commaodity to be
inciuded in the label on the commadity

Terms and Conditions :- Unit shall comply all provisions under PMW Rules 2016 as
ammended.

Environment Engineer
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1st Digestor(Capacity- 10TPD)
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Raw CBG Storage ballon (Capacity-20Cum)
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Raw CBG Purification System

2" Digestor (Capacity 20TPD)
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MRF Center at Fazalpur Mehraula
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MRF Center at Pahadganj
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Compost Pit
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Cerfificsts No. GOMN2 33360 ‘WW HMM:HM

GRN Mo, 101524138 i1u152‘1mn Panalty €0

DQaponsnt
Hama: Padoul Van mele indis pv Rd
H.NofFicor : Tal Sactortiven - Na Liwximank  Tower & gichal huliness park,
Cltyf\Villags - M g road District - Gurugram Guate: Heryana
Phom: Y@

Purpots | AGREEMENT OR GENERAL AGREEMENT o be submitied st Concerned offics

" A

[EMO

JLE '

RANDUN INDERSTANDI
THBMMUM[‘HMH&MNMM&&EMHM.M

BY AND BETWEEN

Perfectti Van Melle Indis Private Limited , a company incorporased under the provisions of the
Companies Act, 1956 and being governed by the Companies Act, 2013 and having its registered office st
47" Milestone, Dethi-Jaipur Highway, Village Manesar, Gurugram-122050 and its corporate office at|
Floor, Global Business Park, Tower A, MG Road, Gurugram-122002 (bercipafier referred w0 as
“Corporate Sponsor™ which expression, unless repugnant 1o the context hereto, shall mean and include
its successors and permitted assigns) of the FIRST PART;

AND

MUNICIPAL CORPORATION RUDRAPUR, s municipality constituted under the Uttar Pradesh
Municipal Corporation Act, 1959 as smended, having its office ar Nagar Nigam, Nainital Road. Near
Indira Chowk, Rudrapur, Zila - Udham Singh Nagar, Uttarskhand — 263152 through its Mayor Shn
Rampal Singh (hercinafter referred to as “MCR™, which expression. unless repugnant to the context
hereto, shall mean and include its successors and permitted assigns) of the SECOND PART;

As the context may require, “MCR" and “The Corporate Sponsor™ shall hereinafier individually be
referred to as a *Party™ and collectively as the “Parties.™

WHEREAS

A. MCR is responsible for collection, segregation and disposal of domestic wastes getting generated in
its mumicipal boundaries.

B. The Corporsic Sponsor is engaged in the business of manufacturing, sclling, marketing and
distribution of & large range of packaged confectionary and syurvedic products.

m& C.  MCR has approached the Corporate Sponsor (o support a project in relation to spreading awareness

Corporation R

Municipal drapur
= /Cq’\)i// %/ {ham Singh Nagar (.K)
47
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under Corporate Social Responsibility (CSR) program as more particularly meniioned under
Annexure | (“Project™).

D.  Basis representstion of MCR the Corporate Sponsor bas agreed 1o undertake the Project.
NOW IT IS AGREED BY AND BETWEEN THE PARTIES HERETO AS FOLLOWS:-
Defined Terms

“Support” shall mean and include support which is to be provided by the Corporate Sponsar 1o MCR a3 a
pant of its Corporate Social Responsibility =s in scoondance with provisions of the Companies Act, 2013,
as spocified in Annexure 1.

Term

This MOU shall commence from May 2 2023 ("Effective Datc™) and shall continue and remain in full
force for a period of one year (“Term™) unless otherwise extended by the CS in wriling.

SCOPE OF SUPPORT

Subject 10 the terms and conditions of this MOU, the Corporate Sponsor shall, entirely at its own costs and
expenses, provide the Support as specilied in Annexure | or such other support which it may approve.

CONSIDERATION

Subject 1o Clause 3, the Corporate Sponsor has agreed 1o provide Suppert 1o MCR in furtherance to its
philanthropic purpose, under its CSR policy. Comporatc Sponsor should not be liable for amy
olherfadditional expenses whalsoever.

The Corporate Spomsor shall have the right o include, in all modes of its promotional material and/or
advertiserneni(s), the details of the Support being rendered by it to MCR ot its sole discretion.

RIGHTS AND OBLIGATIONS OF THE CORPORATE SPONSOR

The Corparate Sponsor shall have the following righis and obligations under this MOU:

It shall be required to provide the Suppon strictly in accordance with this MOU;

It shall be entitled 10 engnge third perty agencies for providing the Support or assign any part of the
Support. MCR shall have 1o provide its writien consent (o such third-party agency. in case uny pan of this
MOU is being assigned to guch third party agency.

The payment, fees, remunemtion, wages, salary, claims or compensation of the personnel deployed by
third party agency shall remain with such third party agency oaly.

The Corporate Sponsor may also display its brands, at such events/occasions as may be deemed
sppropriated by it.

TERMINATION

Either party may discontinue or terminate this MOU eny time by serving a prior written notice of 30 days.
In case of any breach, either party may lerminate this agreement forthwith- without incurring any liability.
CODE OF CONDUCT

PYMI believes in conducting its business as per the principles spell oul in PVMI's Code of Conduct
available st itz website www.perfettivanmelle.com or group website www perfettivanmelle it. And MCR
shall at all times adhere sirictly 10 the said Code of Conduct while dealing/interacting with Corporate
Spoasor.

Page 20f5
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Annexaore |

Under this MOU, the Corporate Sponsor shall undertake two projects for the benefit of socicty at large, as
per its philanthropic sgends. Under Pant A of the Project, the Corporate Sponsor shall undertake initiation
wn Ward 38, of source segregation of domestic waste into dry and wet for scientific and sustainable
disposal, and under Part B of the Project, it shall help the MCR in establishing a Msterial Recovery
Facility (MRF).)

The roles and responsibilities of both the Parties for these two Projects has been explained below:

The third party agency as appointed by Corporate Sponsor will be responsible for Generating
Awareness about the source segregation in Ward No 38 Rudrapur, Udham Singh Nagar.

Suppart by Municipal Corparation

Munlicipal Corporation Rudrapur through it's represeniatives/nodal officers in office of Sanyukt
Nagar Nigam will help in following activithes in Ward 38:

1 Providing support io appointed NGO to camry out Awareness program;

2 Providing Dustbin / barcoded Waste bags for houscholds;

3.Providing Information, Education Communication (IEC) material to appointed NGO for executing
their Awarcness program;

4_Monitonng of work being done by appainted NGO for their Awareness program;

5.Envuring daily movement of Waste pick up vehicle via Nigam's Parvavaran Mitras or deputed siaff:
& Participating in a3 many Awareness programs and other stakeholder meetings during the duration of
activities by appointed NGO,

7.Endeavour 10 facilitste waste scgregation st source inftiative cven afler closure of Awareness
program.

_~Support by Corperate Sponsor
Carporaie sponsor will faclitate the following for the Project:

Support the project, including:
| source segregation of dowmestic waste through sppointed NGO
l.effective disposal of scgregated dry and wet waste in scientific and sustainable manner via
appointed NGO,
3 cresting swarencss with the civil socicty on the need for segregation via appointed NGO;
4. conducting due diligence of work being done by appointed NGO via impact studies;
5.be present for as many sinkebolder meetings as possible, during course of this project by
appointed NGO.
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MISCELLAREOUS

mﬂmmﬁmﬂhnﬂm-quﬂmﬁmmﬂ
this MOU be construed as one of partnership, employment, principal and ageni or joint venfure between

thern.
wim.uﬂmwhmﬁmﬁHHMWﬁdmw
and settied between Corporste Sponsor and such thind party sgency as per their respoctive agreement.
MCR shall have no right 1o impose/request any costs/charges onto Cotporale Sponsar.

This MOU and the documents related hereto set forth the entire understanding of the Partics relating to the
subject matter hereof, and all other andior prior understandings, whether written or onl, are hercby
superveded.

This MOU may not be modified, amended, waived, lerminated or supplemented excepl in accondance with
its express terms and in writing executed by both the Parties.

Any provision of this MOU, which is or may become prohibited or unenforceable in law, shall be
ineffiective only to the extenl of such prohibition or unenforceability withous invalidating or afTecting the
remaining provisions of this MOU.

Each of the nights of the Parties hereto under this MOU are independent, cumulative and without prejudice
1o all other rights availabic to them, and the cxercise or pon-cacrcisc of any soch rights shall not prejudice
or constitute & waiver of any other right of the Parties béreto, under this MOU.

All notices required and permitted under the provisions of this MOU or by law to be served upon or 1o be
given to & one Party by other Party hereto shall be deemed duly served or given if delivered by hand or
through regisicred post at the respective addresses mentionod under this Agreement.

This MOU shall be governed by the laws of India.

None of the partics shall be obligated o perform duties due 1o Force Majeure situations.

IN ACCEFTANCE WHEREOF THE PARTIES AFFIX TUEIR SIGNATURES HERETO.

For Perfettl Van Melle Indin Pvi Ltd. For Musicipal Corporation Rudrapur
' L Theough its authorized Signstorics
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RUDRAPUR LEGACY WASTE

DRONE SURVEY
&
QUANTITY ANALYSIS REPORT OF
LEGACY WASTE SITE
AT

KASHIPUR-SITARGANJ NATIONAL HIGHWAY, (NH-74)

RUDRAPUR, Distt. Udham singh Nagar, Uttrakhand

SUBMITTED TO
NAGAR NIGAM RUDRAPUR

September - 2023

Submitted by
Zigina technology private limited
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1. NEED OF PROJECT:

The Government of India has notified the Solid Waste Management Rules (SWM)
Rules, 2016 for proper and effective management of municipal solid waste (MSW).
Under the SWM Rules, 2016 following provisions have been made to manage old
dumps of MSW.
Rule 15 - Duties and responsibilities of local authorities and village Panchayats of
census towns and urban agglomerations. —
The local authorities and Panchayats shall investigate and analyze all old open dump
sites and existing operational dump sites for their potential of bio-mining and bio-
remediation and wheresoever feasible, take necessary actions to bio-mine or bio-
remediate the sites; in absence of the potential of bio-mining and bio-remediation of
dumpsite, it shall be scientifically capped as per landfill capping norms to prevent
further damage to the environment.
The by-laws shall apply to every urban local body, outgrowths in urban
agglomerations, Cantonment boards, Panchayat, Industrial and Institutional
Townships, railways and defense establishments.
Further, provisions under Schedule | (j) are given below: -
Schedule-l (j) - Closure and Rehabilitation of Old Dumps- Solid waste dumps which
have reached their full capacity or those which will not receive additional waste after
setting up of new and properly designed landfills should be closed and rehabilitated
by examining the following options:
i. Reduction of waste by bio-mining and waste processing followed by
placement of residues in new landfills or capping as in (ii) below.
ii. Capping with solid waste cover or solid waste cover enhanced with
geomembrane to enable collection and flaring / utilization of greenhouse

gases.

Page 2 of 40 Zigina Technology Private Limited
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iii. Capping as in (ii) above with additional measures (in alluvial and other
coarse grained soils) such as cut-off walls and extraction wells for pumping
and treating contaminated ground water.

iv. Any other method suitable for reducing environmental impact to

acceptable level.

Recently, Hon'ble NGT was alarmed that due to incremental growth of Municipal
Solid Waste (MSW), these MSW dumps are converting into virtual mountains.
Hon'ble NGT further directed that every city/town should adhere to clause ‘) of
Schedule—| of SWM Rules, 2016. Finally, Hon’ble NGT directed CPCB to propose
Standard Operating Processing (SOP) for implementation of Bio-mining and Bio-
remediation of legacy solid waste.

In view of above CPCB issued a guideline for the disposal of legacy waste in February
2019.
2. Introduction of city

Rudrapur is a city in the Udham Singh Nagar district of the state of Uttarakhand,
India. It's the fifth most populous city in Uttarakhand, with a population of 140,857 in
2011. It is located 250 km northeast of New Delhi and 250 km south of Dehradun.
Rudrapur is known as the "Gateway to Kumaon" because of its history, spirituality,
and rustic charm. It's a major industrial and educational hub for the state. It's also a
popular tourist destination.

Rudrapur was established in the 16th century by King Rudra Chand of Kumaon. The
king established a permanent military camp to protect the inhabitants from
invasions.

Rudrapur is home to the Atariya Temple, a famous temple dedicated to the goddess
Durga. Many tourists visit the temple to see the sacred mela.

Rudrapur is located at an elevation of 932 feet above sea level.

Page 3 of 40 Zigina Technology Private Limited
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Geography:
Rudrapur is geographically located at latitude: 28.98°N and longitude: 79.40°E and is

932 feet above the sea level. The city is located 72 km away from Nainital, 259 km

from the state capital Dehradun and 230 km from the national capital, Delhi. The
Udham Singh Nagar district where the city is situated, lies within the seismic zone 4
in a scale of 2 to 5 (in order of increasing vulnerability to earthquakes) as per the (IS
1893 (Part 1), 2002)

Demographics:

According to the 2011 census, the Rudrapur Urban Agglomeration (Rudrapur UA) has
a population of 154,485 with the municipality contributing 140,884 of it. The
Rudrapur Urban Agglomeration consists of area falling under Rudrapur Municipal
Corporation, Rudrapur SIDCUL and 2 Out growths of Jagatpura and Rampura. This
makes Rudrapur the Second most populous city in Kumaon, and the Fifth most

populous city in Uttarakhand.

3. SCOPE OF WORK:

e Toreview the existing available data of Legacy waste.

s Sijte visit and investigation of existing MSW Dumpsite at Kashipur- Sitarganj
national Highway NH-74 (*Plot no 1 & 2).

e The primary data collection of existing dumpsite available Kashipur-
Sitarganj national Highway NH-74 (plot no 1 & 2).

* Drone survey of existing dumpsite.

e Preparation of elevation map through 3D mapping.

* Quantitative assessment of existing legacy waste at the Dumpsites.

Page 4 of 40 Zigina Technology Private Limited
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4. OBJECTIVE OF THE PROJECT:

The main objective of project is to the quantification of legacy waste has been dumped

at Rudrapur legacy waste site beside Kashipur — Sitarganj Highway (plot no 1 & 2).

*Plot 1 means old dumped woste & Plot 2 means waste is being dumped recently.

5. METHODOLOGY:

A drone survey was done by Zigina Technology Pvt. Ltd. at Rudrapur dump site
Kashipur Sitarganj Highway (plot no 1 & 2) on dated 28" August 2023 at 03:30 PM
to 04:30 PM for the mapping and quantification of dumped waste using 3D
mapping of waste site, including surrounding areas. Following software are being
used for Surveying, 3D Mapping & Waste quantification and site mapping:

= Drone Deploy software

= Web ODM Software

= Google Earth Pro

Detail of survey is given below.

Page 5 of 40 Zigina Technology Private Limited
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6. Site Survey & Mapping
Total legacy waste dump at Kashipur =Sitarganj Highway (NH-74) is 9794.705gm.

Detail of land is shown in below map

& Rudrapur Legacy Waste Survey - 8/28/2023

g ) | e 1 m'"
Figure 1:'3_'115.2 square meter area has been dumped with waste say Plot 1

& Rudrapur Legacy Waste Survey - B/28/2023

= =y
fr e 4 % AN

L il S
L -t"i"'_“ I__'i'% 4'.;-.‘

¥ 1. P ' = ¢ -. ; - l- ?' -h'- 2

Figure 2: 2679.5 square meter area has been dumped with waste say Plot 2

Page 6 of 40 Zigina Technology Private Limited
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Areal/ Drone Map beside Bhagirathi river Plot No 1&2

I ﬁﬂurrﬂnur Legacy Waste Survey - 8/28/2023

=3 SUFVEY - 28 Rugust ZUL3 I

Areal/ Drone Map of Existing legacy waste dump beside Highway plotno. 1, &2

& Rudrapur Legacy Waste Survey - 8/28/2023
=|
£ ~:- o e
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B

3-D Model of dumpsite Plot No 1 & 2

Page 7 of 40 Zigina Technelogy Private Limited
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& Rudrapur Legacy Waste Survey - 8/28/2023 |

TETE T S = - = =

& Rudrapur Legacy Waste Survey - 8/28/2023

Total area covered by dumped waste is 9794.7 sqm.
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7. ANALYSIS OF LEGACY WASTE:

s Ground Control Point (GCP)
For the assesment of ground level a Ground Control Point (GCP) set as 326
meter near legacy waste site and all Ground level & waste level was measure
from this GCP map. GCP map is shown below.

& Rudrapur Legacy Waste Survey - 8/28/2023

» Existing ground level at Site:

i- e Universal Transverse Coordinates Height (mts.)
| Place East North |
1 344353.76 | 3205438.58 | 326.10 |
2 344364.17 | 320543040 |  326.43 |

3 344373.13 | 3205422.19 326.54

4 344382.86 | 3205414.69 | 326.63
L& | 344362.60 |  3205407.32 | 326.25 |
| Tel || Along Highway 344402.25 | 3205398.31 326.20 |
i 344413.45 | 3205387.20 326.38 |
s 34442392 | 3205378.13 326.06 |
I 344444.11 |  3205356.61 | 325.84 |
| 10 344453.01 | 3205347.56 | 325.60 |
11 344462.67 | 3205337.21 325.66 |

L = | 34430641 | 3205374.76 325.00 |
13 . 344307.42 | 3205388.63 326.99 |
Along Drain 1 .

| 14 34431158 | 3205398.71| 32732

| 15 344322.29 |  3205405.83 328.20

Page 9 of 40 Zigina Technology Private Limited
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I | 344327.59 | 320541472 | 327.51
| A% | 34433363 | 3205425.13 | 327.30
l_ls.___ | 344341.77 | 3205434.89 326.98
| 19 34435191 | 3205441.97 | 1326.23
i | _ . 6203.22
] | Average Height 326.49

¢ 19 ground points has taken surrounding dumped waste for the assessment
of average ground level

¢ Average ground level at Rudrapur dump site is 326.49 meters as given
below -

Average Ground Level (GL) = Sum of 19 ground level / total numbers of point

6203.22/19 = 326.49 metre

© Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023
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8. plot—=1 Existing waste level
2 344315.10 3205388.46 331.61
3 344320.41 3205394.78 331.82
4 344326.41 3205403.15 330.85
5 344331.16 3205409.24 330.88
6 331.47
i 331.34
8 344348.34 3205430.41 330.26
9 344315.74 3205375.95 331.86
10 331.89
11 334.44
12 335.50
13 335.38
14 334.54
15 333.77
16 344352.04 3205424.65 330.93
17 344323.17 3205370.68 330.80
18 333.23
19 338.73
20 338.56
21 338.22
2 336.99
23 335.96
24 344357.23 3205421.62 332.29
25 344333.74 3205366.79 332.31
26 335.11
27 338.84
28 338.54
29 338.33
30 =0 338.24
31 335.48
32 344365.70 3205415.50 331.75
33 344340.55 3205362.72 330.39
34 335.69
35 338.90
36 B 338.00
37 337.91
Page 12 of 40
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38 337.20
39 335.59
40 34437111 3205412.03 332.04
41 344346.85 3205361.8 332.61
42 336.67
43 338.52
44 337.56
45 337.34
46 336.70
47 335.61
48 344372.75 3205405.38 334.72 |
49 344354.00 3205359.65 334.04
50 336.15
51 ’ 337.30
52 336.52
| 53 336.75
54 336.89
| 55 336.05
56 344377.05 3205395.64 334.18
57 344357.29 3205356.31 33283
58 335.25
59 336.02
60 336.78
61 B 337.11
62 335.92
63 335.56
64 344379.9 3205396.19 334.44
65 344361.25 3205352.39 331.63
66 332.97
67 335.02
68 335.30
69 335.38
70 336.07
71 335.47
72 344383.71 320539152 = 334.50
73 344361.74 3205353.13 331.63
74 332.87
75 - - J 334.73
76 | 335.13
Page 13 of 40 Zigina Technology Private Limited
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334.80
334.09
333.92
80 344391.84 3205386.54 332.63 |
81 |  344368.85|  3205347.79| 32933
82 330.25
330.67

83
84 33127
85
86

330.75
331.04
87 330.56
88 344396.49 3205381.73 330.48
29427.88
Average Height 334.41

88 ground points has taken at dumped waste for the assessment of average
waste level

Average waste level at Rudrapur dump site is 334.41 meters as given below —

Average Waste Level = sum of 88 level / total numbers of point
29427.88/ 88 = 334.41m.

Page 14 of 40 Zigina Technology Private Limited
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Details of Ground Point at dumped waste for the measurement of waste height:

Il
£

& Rudrapur Legacy Waste Survey - 8/28/2023

& Rudrapur Legacy Waste Survey - B/28/2023

Page 15 of 40

Zigina Technology Private Limited




RUDRAPUR LEGACY WASTE REPORT 2023 - 7777 37w 957 8 3

& Rudrapur Legacy Waste Survey - 8/28/2023

=l

& Rudrapur Legacy Waste Survey - 8/28/2023
VRN I - e

LB &
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& Rudrapur Legacy Waste Survey - 8/28/2023

& Rudrapur Legacy Waste Survey - 8/28/2023
m— T oy > o
—L ‘. v
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& Rudrapur Legacy Waste Survey - 8/28/2023
= ¥ g ™
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& Rudrapur Legacy Waste Survey - 8/28/202
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& Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - B/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023

&) Rudrapur Legacy Waste Survey - B/28/2023
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& Rudrapur Legacy Waste Survey -
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& Rudrapur Legacy Waste Survey - 8/28/2023
= & "‘ # o
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® Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023

Eﬁudrapur Legacy Waste 'iurvcw,r S; 28/2023
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9. Plot-2
Existing waste levels

Page 26 of 40
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1 344386.76 3205340.32 328.94
2 228.11
2 22847
4 329.15
5 327.88
6 328.45
7 344407.28 3205373.54 328.22
g 344394.34 3205335.51 328.40
9 327.94
10 328.85
11 329.45
12 32958
13 328.70
14 344414.38 3205370.36 328.04
15 34440393 3205332.20 329.26
16 329,51
17 327.92
18 327.96
19 328.16
20 328.50
21 344421.44 3205365.32 326.65
22 344414.05 3205328.74 329.40
23 329,58
24 33081
25 330.61
26 32951
27 344427.44 3205361.18 326.60

.28 344418.47 3205328.03 329.48

| 29 329.82
30 331.26
31 331.78
32 329.42
33 329.42
34 344431.64 3205356.82 327.88
35 344424.15 3205323.90 327.97
36 328.33
37 328.98
3g 331.25
39 328.75
40 328.55
41 344437.82 3205353.31 327.68
42 344429.59 3205319.69 327.13

Zigina Technology Private Limited




3205348.05

Average Height

Page 27 of 40

48 ground points has taken at dumped waste for the assessment of average
waste level

Average waste level at Rudrapur dump site is 328.64 meters as given below —

Average Waste Level = sum of 48 level / total numbers of point
15774.49/ 48 = 328.64 metre.
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Details of Ground Point at dumped waste for the measurement of waste height:

R Y e e N e —— i S T e e B e ——

& Rudrapur Legacy Waste Survey - 8/28/2023
: A S

- |".?l_

& Rudrapur Legacy Waste Survey - B/28/2023

» L] ‘
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& Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023
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© Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023

& Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - 8/28/2023
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& Rudrapur Legacy Waste Survey - B/28/2023 F
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Average level of dumped waste at existing dump site
Average waste height from ground level is given below

;‘w"“; Plot Average helghtof | Totel Height of
Chonmd lavel (Waste dumped waste in  waste in meters
in meters dumped) DI (C-A)
A B C D
1 334.41 | 7.92
D 2 328.64 2.15
Legacy Waste quantity
g Total Quantity of
h g Total Quantity waste (MT)
Place (in ) 5 = of waste (Cum) Approximate Remark
i [""_t | Approximate | (0.850mtin1
cubic meter)
Plot-1 | 7115.2 7.92 56,352.384 47,899.526 | Total |
Plot-2 | 26795 2.15 5760.925 | 4896.786 | Auantity of
S waste is
based on
| Total - | primary
*Note —

e Waste quantification was done by Digital terrain modeling (DTM) & 3D mapping
using photogrammetry software DronDeploy and WEDODM.

e The average height of dumped waste has taken after the 3D mapping hight profile
ond current road and surrounding areq.

e Density of waste considered in 1 cubic meter 0.850 MT or 850kg as per current site
condition.

Page 35 of 40 Zigina Technology Private Limited
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10. Establishment of PMU cell for Solid waste Management

In order to establish PMU Cell for SWM, Nagar Nigam Rudrapur has floated tender NIT No. 1542
Dated 15.09.2023

I !
- - . TUR kst tiot of Project Momtoring Unit (P00} tar Frimihing
{  Request for Propiesal [AFF) for Se o - Wigsr M.
]' U mmegitancy Servites i ofid White Management [SWM) Praject at Rudsagor

¥ 1L 0 TERNNG of Drrarakhand

Rty

| NITORING
FP") FOR SELECTION OF PROJECT MO?

u«g MONITORING UNIT FOR SOLID WASTE

 PROJECTAT RUDRAPUR NAGAR  NIGAM aF

No: 1582 Dated: - 15 /09/2023
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Legacy Waste Site Digital Surface Madel
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Legacy Waste Site Digital Surface Model

Zigina Technolagy Private Limited

- la Rudrapur Legacy Waste Survey - 828/2

313 d 348
Min: 313.123 Max: 348395

Colot: Terrain ¥

Shading: Mormal v

Projection:  LITM (EPSG 32644) v
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Tel--05934-242400 e-mail:- nagarnigamrudrapur@gmail.com visit-www_nagarnigamrudrapur.com

lﬂia—‘sq.ﬂﬂm/m»x ﬁ S m v

Mmﬂd:mhmmwwdﬂsfmﬂwmalmm
Monitoring Unit (PMU) for Providing Monitoring Unit for Solid Waste Management (SWM)
Project at Nagar Nigam Rudrapur.
1- The bidders shall have to submit their bids online on the website
www.uktenders.gov.in and upload the relevant documents from 16-09-2023, 11:00 am to 29-09-
2023, 05:00 pm.
2. The bidders intending to participate in this tender are required to get enrolled/
registered on the e- procurement web site https:/fuktenders.gov.in Enroiment [registration on
the above portal is mandatory.
3. Conditional tender will not be accepted and liable to be rejected. Nagar Nigam
Rudrapur reserves the right to accept or reject any or all tender without assigning any reasons
thereof.
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Tel-05944-242400 E-mail:- nagarnigamrudrapur@gmail.com Visit-wwvi.nagarnigameudrapur.com
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el

Tonder Notice No.: . 1 5.4 2... Dated: ..1?'515?5.11” 3
NOTICE INVITING TENDERS
Online bids are invited from experienced bidders for the following work as listed below and will
ba received online on the website www ukiendars Qov in as per time schedule (key dates) in the
notice published on the above website.
t ’ for Proposal (RFP) for Selecton of P
P  Name of the work ummm{hm&mmummm
E i Waste Management ‘Project al Rudrapur Nagar [
=y Nigam (RNN) of b T
| 2 ]mwauaumim Oniine [
g Tender Feo: Rs 5000.00(Five Thousand Only) in for DD in |
| y -'I' 2l favor of Municipal Commissioner, Nagar Nigam Rudrapur |
i 5 ender Fee m
Bid Security: Rs 25000.00(Twenty-Five Thousand Only) in | ,
DD /FDR in favor of Municipal Commissioner, Nagar |
L5 | Rudrapr ________ﬂ__|
Date / Time of Publication of .
| & | Tonder onwebel 16[os|2023 ,  11teo -
5. | Date of Pre-bid meeting __2_.1-‘99‘9-3‘1_1, Miobawm
f Bid
¢ |Smmemmn | e B j2q]e8lg02g, 05160 pm |
| Last Date / Time of Submission : |
| 7. | of Tender Fee & EMD 30{092023, 11:00 awm AP
| & | Date of Bid Opening 30/09] 2027 [2:00 am |
!._Laidﬁubnﬁ-dmm ﬂﬁ.ga't Mgaw  Rudvopur 1‘
Helpline No. of e-Procurement SR 1
Note:

{. The bidders shall have 1o submit their bids onbne and uplcad the relevant dacuments from as per
key schedule (key dates). .

2. The bidders intending lo participate in this tender are required o get enrolied’ registered on the
e- procurement web site htlos Jukienders gov in Enraiment registration on the above portal (s
randatory

3. Tender documents can be purchased only online from lips/ukionders gov in by making online
payment as specified above as per key dates. The Bidders shall have to submit ther Bigs oniine
and upload the relevant documents from as par time schedule (key Dates).

4. Conditional tender will not be accepted and liable 1o be rejected. RINN reserves the right to accept
or reject any or all tender without assigning any reasons thereof,

Rudrapuf Nagar Nigam
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{Ministry of Road Transport & Highways, Govt. of India)
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Revised Action Plan
for Rejuvenation of Kalyani River
Stretches

Priority — lli
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Annexure-8


1.

INTRODUCTION

River Kalyani originating from the Tanda forest area of district Nainital and passing through
agriculture fields of Pantnagar areas and followed by Integrated Industrial Estate (IIE),
Pantnagar. River Kalyani receives wastewater from Common Effluent Treatment Plant
(CETP) having installed capacity of 4.0 MLD, however, presently CETP receiving about 2.5
MLD to 2.8 MLD wastewater from 305 industrial Unit. About 193 industrial units are not
connected with CETP as conveyer system is not available for those industries. The work of
conveyance system is in progress is to be completed by 31-01-2021, however individual
industrial units have made their effluent treatment plant (ETP) as per requirement. About
11.5 Km length of River Kalyani along the [IE Pantnagar and downstream of Pantnagar is
identified as polluted river stretch. River Kalyanai receives treated wastewater from CETP
through its storage lagoon and other industrial units where conveyer system is not available.
Apart from these sources, it also receives municipal drains from residential areas of Rudrapur
city located downstream of Integrated Industrial Estate (IIE), Pantnagar.

WATER QUALITY GOALS:

It is an important aspect for maintain wholesomeness of river Kalyani in context of meeting
designated water quality criteria. The natural flow of river Kalyani is very low. As it passes
through IIE Pantnagar, it receives industrial wastewater and CETP outlet discharge as well as
wastewater from residential areas. It is pertinent to mention that because of low natural
flowing water during most of the time, even if the industries located in industrial estate meet
the prescribed discharge norms as stipulated under the Environment (Protection) Rules, 1986,
it would not be possible to achieve river water quality of Class ‘B".

Water Quality Characteristics of River Kalyani:

River quality monitoring is being carried out by the Uttarakhand Pollution Control Board at
upstream of [TE Pantnagar at Nagla Road, Pantnagar and downstream at SideulChowki,
Pantnagar. Water quality data as given blow:

Water Quality Characteristics of River Kalyvani at U/S Pantnagar (2018)

Month pH BOD (mg/L) DO (mg/L)
Jan-18 7.2 32 82
Feb-18 7.2 2.2 8
Mar-18 River is non —perennial in nature ,during summer season river found dry
Apr-18 River 1s non —perennial in nature ,during summer season river found dry
May-18 River is non —perennial in nature ,during summer season river found dry
Jun-18 72 32 7.2
Jul-18 76 2.6 7.2
Aug-18 7.6 1.5 78
Sep-18 1.5 4 7.2
Oct-18 i 8 6.2
Nov-18 7.2 4.2 6.8
Dec-18 74 iz 64
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Water Quality Characteristics of River Kalyani at /S Pantnagar (2018)
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Month pH BOD (mg/L) DO (mg/L)
Jan-18 7.9 8.2 520
Feb-18 7.4 6 5.20
Mar-18 6.98 20 1.80
Apr-18 6.86 80 0.60
May-18 7.1 52 1.20
Jun-18 6.4 48 1.20
Jul-18 7.3 44 1.80
Aug-18 7.8 30 3.20
Sep-18 6.9 34 2.80
Oct-18 73 36 2.00
Nov-18 7.6 26 2.60
Dee-18 6.8 30 2.80

Water Quality Characteristics of River Kalyani at U/S Pantnagar (2019)

Month pH BOD (mg/L) DO (mg/L)
Jan-19 7.1 < 6.2
Feb-19 7.9 4 6
Mar-19 73 4.6 5.2
Apr-19 7.5 5.2 6
May-19 74 4.6 5.8
Jun-19 7.3 42 6.4
Jul-19 7.1 fi 6.8
Aug-19 7.2 6.2 4
Sep-19 7.2 6 4
Oct-19 7.8 6.2 5.2
Nov-19 7.5 6 42
Dec-19 74 10 32

Water Quality Characteristics of River Kalyani at D/S Pantnagar (2019)

Month pH BOD (mg/L) DO (mg/L)
Jan-19 6.7 24 i2
Feb-19 6.9 20 28
Mar-19 7.6 14 4.8
Apr-19 T2 12 2
May-19 6.8 10 24
Jun-19 74 6 2
Jul-19 7.1 4 6.4
Aug-19 T2 6 6.4
Sep-19 6.5 4 6.5
Oct-19 72 6.4 1.8
Nov-19 1 9 22
Dee-19 73 22 1.8
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River Kalyani at Upstream of Pantnagar at Nagla road, (US Nagar) (2020)

River Kalyani at Downstream of Pantnagar (US Nagar) (2020)
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Month pH BOD (mg/L) Do Total Coliforms
(mg/L) MPN/100ml

Jan-20 vl 53 6.8 B

Feb-2i) 7.54 8 d4 B

Mar-20 R.5 [ 2 =

Apr-20 74 3 8 =

May-20 1.6 4.6 6.2 -

Jun-20 12 6.4 3.1 -

Jul-20 78 50 2.8 540
Aug-20 7.3 3.9 7.1 500

Month 2020 pH BOD (mg/L) Do Total Coliforms
(mg/L) MPN/100m]
Jan-20 T.3 16 1.4 -
Feb-20 7.16 20 1.6 -
Mar-20 7.9 6.8 2.8 -
Apr-20 75 3.2 3.7 -
May-20 7.0 6.4 3.1 =
Jun-20 7.8 8.2 2.9 =
Jul-20 T4 15 2.5 920
Aug-20 745 12 5.8 1600

Basis of Proposed Action Plan for rejuvenation of river Kalyani:

River Kalyani is a spring fed river and river water quality before entering into IIE,
Pantanagar, as such not receives any direct source of pollution. Deterioration in water
quality is reported mainly because of industrial wastewater and CETP outlet domestic
wastewater from residential colonies. Efficient operation of CETP as well as effluent
treatment plants of industries which are not connected with CETP, along with interception,
diversion and treatment of domestic wastewater drains arc matter of grave concerned.
Therefore, action plan for prevention and control of pollution of river Kalyani has been
prepared based on the following components:

IDENTIFICATION OF SOURCE OF WATER POLLUTION:

The proposed action plan for rejuvenation of river Kalyani consisting following
components:

3.1 Source Control:

Source control includes industrial pollution control and treatment and disposal of
Domestic sewage as detailed below:

(a) Industrial Pollution control:
i.  Identification of pollution potential industries
ii.  Sector specific categorization of industries.
iii.  Assessment of Water consumption and wastewater discharge and gap in treatment
of industrial effluent.
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iv. Provision of wastewater treatment system.
v.  Efficient Operation of CETP of IIE Pantnagar.
vi.  Establishment of leftover networking of conveyor system of CETP.

The drainage map of river Kalyani is annexed at Annexure- 01

(b) Sewage Management:

i.  Estimation of quantity of sewage generated and requirement of treatment capacity.

ii.  Gap analysis in terms of sewage generation, existing installed treatment capacity
and required treatment capacity.

iii. Identification of municipal drains & their discharge in the catchment of river
Kalyani.

iv. Interception and diversion of municipal drains to STP.

v.  Treatment and disposal of septage and controlling open defecation.

(¢) Solid Waste Management:

i Implementation of Door-to-Door collection.

ii.  Source segregation as biodegradable and non-biodegradable wastes.

ii.  Identification of suitable site for setting up common waste processing and secure
landfill facility.

iv. Transportation, disposal and treatment facilittes of municipal solid wastes
generated from town in accordance of provisions of the Solid Waste Management
Rules, 2016.

v.  Restriction on illegal disposal of solid waste along the river bank and flood plain
ZONeEs.

vi.  Prohibition on burning of solid wastes.

vii. Implementation of Construction and Demolition Wastes Management Rules.

3.2 Groundwater Water Quality:
E Periodic groundwater quality assessment at strategic locations.

3.3 Flood Plain Zone.
1. Flood plain zoning.

34 Ecological/Environmental Flow (E-Flow)
i.  Maintaining E-Flow.

RIVER KALYANI REJUVENATION PLAN:
Following are the action plan for rejuvenation of river Kalyani as detailed below:

4.1 Industrial Pollution Control:

The UKPCB is vigil on operation of Common Effluent Treatment Plant (CETP) and
individual effluent treatment plants of industries which are located in the area where
connectivity to CETP is not available. Grossly polluting industries (GPIs) and other
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categories of water polluting industries are motoring closely. There are 03 GPIs operating
in the catchment of river Kalyani. Details of GPIs are given as below:

S Water Consumption | Waste Water . .
N Industry Name (KLD) P Generation (KLD) Compliance Status
1 | Tata Motors Ltd., 4600 3R40 Comply
Sector-1, IIE, Pantnagar (US
Nagar)
2 | Ashek Leyland Lid, 1E, 1500 10 Comply
Plot No. 1, Sector-12;
Pantnagar (US Nagar).
3 | Bajaj Auto Lid., Plot No. 2, | 395 300 Comply
Sector-10, 1IE Pantnagar
(US Nagar)

Category wisenumber of industries operating in the area are as follows: All the unit have
valid CCA and complying the norms.

S.N. Number of Unit Total Compliance status
Red Orange Green
1 39 62 207 6H88 305 unit are connected to

CETP and 193 unit having
their own ETP are yet to be
connected with CETP.

Rest of unit are located out
side of the industrial estate
and they have their own ETP.

4.2 Networking of Conveyor system of CETP:
There are total of 522 Nos. of industries, out of which 498 industries in operation and 24
industries are under construction in the [1E Pantnagar. 305 Nos. of industries are connected
with CETP through common conveyor system, while 193 nos. of industries are not
connected with CETP due to non-availability of conveyor network. SIIDCUL has proposed
to provide conveyor network of about of 8 Km with approximate cost of Rs. 10.00 Crore. It
is proposed that networking would be completed by January 31,2021.

Regular monitoring of CETP outlet will be carried out in order to comply outlet discharge
standards as specified under Environment (Protection) Rules, 1986 as amended.

Environmental Surveillance Squad (ESS) also formed at head office level in order to make
surprise inspection. Strengthening of ESS will be carried out for effective surveillance,

4.3 Indusirial hazardous waste management:
Recyclable hazardous wastes, mainly used oil/contaminated barrels are being recycled
through registered recyclers, while landfillable waste is being disposed thorough M/S
Bharat Oil and Waste Management Pvt. Ltd. located at Laksar, Distt. Hardiwar with an
installed capacity of 667 MT/month landfill. Incinerable waste is either disposed through
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common incinerator of 1000 MT/month incineration capacity or through co-processing in
cement kilns.

4.3 Sewage Management:
About 37 MLD sewage is generated from the entire city. At present there is no sewerage
facility in the town.

UttarakhandPeyjal Nigam has identified 22 major drains which draining to river Kalyani.
The details of the drains and BOD load is as follows:

S.No Name of Drain Discharg | BOD
e (MLD) | (mg/L)

1 AtarivaMelaNalla(28"59.389'N, 79°24 515°E) 0.23 14
2 AtariyaNalla Ward No. 06(28"59.379'N, 79"24,512"E) 322 5.2
3 | Near Atariya Bridge Nala(28°59.338'N, 79°24,505°E) 0.51 16
4 Mukherjee Nagar Nala(28"59.290'N, 79°24.517'E) 0.93 11

< MachhliwalaNala (Azaad Nagar Nala) (28°59.054'N, 79"24.451'E) 527 22

6 SamsaanGhatNalla(28 58 982°N, 79"24.399'E) 322 24
7 BrihaspatiMandirwalaNalla ward no -09 (28°$8.974'N, 79"24.289°E) 2.59 7.1
8 Shiv Nagar Nalla-1(28"58,920'N, 79"24.243’E) 0.04 12

g Shiv Nagar Iron Bridge Nala(28"58.907'N, 79"24.234°E) 0.06 7
10 | Ravindra Nagar WalaNalla -1(28"58.907'N, 7924 234°E) 0.04 62
11 | Kali MandirNallaRavindranagar(28"58.857'N, 79"24.228°E) 0.16 47
12 | Ravindra Nagar MaidanWalaNalla(28"58 389'N, 79°24.515'E) 0.29 19
13 | Shiv Nagar Wala Nalla-2(28"58.879'N, 79"24.294'E) 0.04 12
14 | Shiv Nagar Nalla-3(28"58.868'N, 79"24 312'E) 0.04 36
15 | Shiv Nagar KhatekoNalla-Ward No, 09 (28"58.793'N, 79"24.265'E) 0.04 92
16 | KhatikoNala- 2 (28"58.774'N, 79°24.237'E) 0.16 8.2
17 | DD Chowkwalanalla(28"58.686°'N, 79"24.167°E) 2.00 9.1
18 Roadways WalaNala (28"58.637'N, 79°24.147'E) 0.16 Closed
19 | Dariya Nagar WalaNalla(28"58.528'N, 79'24.149'E) 0.23 112
20 | Meat Market walanalla(28"58.373°N, 79°24.111'E) 6.26 5.1
21 Kali MandirNallaRampura(28°57.993°N, 79"24.122'F) 111 261
22 | RampuraNalla(28°57.883'N, 79"24.139°E) 2 00 13

The water quality of various drains contributing pollution to river Kalyani is as follows:

General Parameters:

S.N. Name of Drain pH | BOD | DO | Feacalcolifrom | FeacalStreptococci
[ ArariyaMelaNalla 733 | 14 58 | 540 220
2 AtarivaNalla Ward No. 06 33 |52 6.8 | 280 170
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3 Near Atariya Bridge Nala 7.19 | 16 28 | >1600 920
4 Mukherjee Nagar Nala 7.22 | 11 62 | 540 350
5 MachhliwalaNala (Azaad | 7.36 | 22 4.1 | =1600 540
Nagar Nala)
[ SamsaanGhatNalla 739 | 24 38 | >1600 920
7 BrihaspatiMandirwalaNalla 712 | 2] 6.6 | 540 350
ward no -09
] Shiv Nagar Nalla-1 T28 |12 6 8920 430
9 Shiv Nagar [ron Bridge Nala 746 |7 6.7 | 350 240
10 Ravindra Nagar WalaNalla -1 T1.13 | 62 28 | =1600 920
11 Kah 749 | 4.7 7 210 Absent
MandirNallaRavindranagar
12 | Ravindra Nagar | 74 |19 |54 | 1600 540
MaidanWalaNalla
13 Shiv Nagar Wala Nalla-2 747 | 12 63 | 430 280
14 Shiv Nagar Nalla-3 7.28 | 36 4 920 350
15 Shiv Nagar KhatekoNalla- | 7.15 | 92 <l >1600 =1600
Ward No. 09
16 KhatikoNala- 2 7.01 | 82 6.6 | 920 350
17 DD Chowkwalanalla 727 |1 9.1 38 | =1600 540
18 Behind Jaycees Public School | Closed
(Roadways WalaNala)
19 Dariya Nagar WalaNalla 693 | 112 14 | =1600 540
20 Meat Market walanalla 7.01 | 5.1 72 | 350 110
21 Kali MandirNallaRampura 126 | 261 <1 =1600 540
22 RampuraNalla T4 13 (3] 8920 280
Heavy Metalsparameters :
S.N. Drain Ni Cr | Zn Fe As
: AtariyaMelaNalla <0001 | <001 | 0.02 |0.0% | 143 | <0.01
2 AtariyaNalla Ward No. 06 <0.001 | 0.01 0.02 0.1 1.37 | <0.0]
3 Near Atariya Bridge Nala <0.001 | .01 0.02 009 | 1.9 <{.01
4 Mukherjee Nagar Nala <(.001 | <0.01 | 0.026 | 0.09 | 1.19 | <0.01
S MachhliwalaNala (Azaad Nagar Nala) <0.001 | 0.01 0.04 0.09 | 1.23 <0.01
(] SamsaanGhatNalla =0.001 | 0.02 0.02 0.09 | 1.37 | <0.01
i BrihaspatiMandirwalaNalla ward no -09 <0.001 | 0.012 | 0,02 0.11 | 151 0.01
8 Shiv Nagar Nalla-| <0.001 | <0.01 | 0.03 0.08 | 1.14 | <00
9 Shiv Nagar Iron Bridge Nala <0.001 | .02 0.03 0.13 | 1.37 | 0.84
10 Ravindra Nagar WalaNalla -1 =0.001 | 0.05 0.04 0.24 | 3.75 .01
11 Kali MandirNallaRavindranagar <0.001 | 0.02 0.02 011 | 133 <0.01
12 Ravindra Nagar MaidanWalaNalla <0001 | 0.03 0.04 0.21 | 21 <0.01
13 Shiv Nagar Wala Nalla-2 <0.001 | 0.01 002 0.14 | 1.27 | 0.01
14 Shiv Nagar Nalla-3 <0001 | <0.01 | <0.05 | BDL | <0.10 | <0.01
15 Shiv Nagar KhatekoNalla-Ward No. 09 <0.001 | 0.01 0.02 011 | 134 | <0.00
16 KhatikoNala- 2 =0.001 | 0.01 0.03 0.11 | 1.81 <0.0]
17 DD Chowkwalanalla <0.001 | <0.01 | 0.02 0.08 | 1.18 | <0.01
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18 Roadways WalaNala Closed
19 Dariya Nagar WalaNalla =0.001 | 0.01 0.03 0.12 | 1.73 | <0.01
20 Meat Market walanalla =(L001 | 0.01 0.02 0.08 | 1.15 | <0.01
21 Kali MandirNallaRampura <0.001 | <0.01 | 0.03 0.1 1.3 (.01

RampuraNalla <0.001 | <0.01 | <0.05 | 0.09 | L.18 | <0.01

The details of Sewage management and proposed action plan is as follows:

S.N. | Name of | Population | Total Sewage Available | Action Plan

ULB i 2011 generation MLD sewage

' Existing | Expected | treatment
for 2032 | facility

1 Nagar Nigam | 1,75,713 18.9 7.0 No DPR for Bio-remediation

Rudrapur of drains of Rs. 684.18

Lakh to send to NMCG for
approval.

DPR  for STP and
interception & diversion
under preparation,

4.4 Solid Waste Management:

About 60 MTPD solid wastes is generated from the Rudrapur city. Nagar Nigam, Rudrapur
is statuary body responsible for management of solid wastes as per provisions of Solid
Waste Management Rules, 2016 as amended. The population of Rudrapur town is 175723
as per census of 2011, Nagar Nigam is divided into 40 wards. 100 % door to door
collection is being undertaken. Nagar Nigam has approved Bye Laws for user charges and

implemented.
S. | Name of ULB No. of | Quantity of | D-to-D Source | Action Plan
N. Wards Waste collection | segregat
MTD on
I | Nagar Nigam | 40 60 100% 10% DPR for common disposal
Rudarpur facility approved. This
facility is cluster with
Haldwani disposal side.
Work order issued for Bio-
remediation of legacy
waste
4.5 C & D Waste Management:-

The Uttarakhand Urban Development Department has issued necessary directions to all
local body for identification of site for disposal of C& D Waste.

4.6 Ground Water Quality:
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So far contamination of groundwater is not reported in the area, however groundwater
quality monitoring carried out. The analysis report is as follows,it is proposed at least twice
in the year, the monitoring of ground water will be carried out.

General Parameter:

Locations Parameter (mg/L)

pH EC TDS CoD Fluoride | Total Hardness
Upstream  of | 7.95 488 244 7.8 0.48 216
River Kalyani
Downstream of | 7.89 35l 176 7.8 0.32 140
River Kalyani
Heavy Metals parameter:

Locations Parameter (mg/L)
Cd Cr Ni In Fe As

Upstream of River Kalyani 0.001 | 0.03 0.01 0.57 1.02 0.01
Downstream of River Kalyani | 0,001 | 0.02 001 |02 1.19 1001

4.7 Flood Plan Zone (FPZ):

River Kalyani is non perennial river hence no flood plain zone is required as reported by
irrigation department, therefore flood plain zoning is not required for river Kalyani.

4.8 Environmental Flow (E-Flow):
River Kalyani carrying very less natural water during non-monsoon months. Wastewater
from industries and CETP outlet increases the flow of river. Therefore, it would be difficult
to maintain natural environmental flow in the river, however the irrigation department has
initiated the measurement of flow and river by October 2020.

4.9 Catchment Area Treatment:
The catchment area treatment of river Kalyani is proposed by CAMPA. The work will

be started from 01.01.2021.

4.10Monitoring of Action Plan:

The proposed Action Plan will be monitored by the River Rejuvenation Committee (RRC)
constituted by Government of Uttarakhand vide Office order dated 05.12.2018, under the
overall supervision and co-ordination of Principal Secretary, Forest & Environment, Govt.
of Uttarakhand, The sub committee will be formed for the periodical monitoring of
activities.

4.11 Activities wise Gap Analysis details
Municipal Solid waste

Total Solid

Waste

S.no. | Name of ULB Available facility Gaps
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Generation
(MTD)
1 Nagar Nigam, Rudrapur 60 No Treatment and disposal | 100 %
facility available
Municipal Sewage Management
S.nn. | Name of ULB Total ~ Waste | Available Treatment facility | Gaps
Water
Generation
(MID)
! Nagar Nigam, Rudrapur | 37 No Treatment facility available | 100 %
Industrial Waste Water Management
S.no. | Name of ULB No. of Unit Available Treatment Gaps
facility
Red | Orange | Green | Total
I Nagar Nigam, | 99 | 362 207 688 305 Units are connected with | Nil
Rudrapur CETP and remaining Units
have their own ETP. All the
units are complying to norms.
SIDCUL  has  submitted
proposal for Connection of
remaining units by January
2021.
Bio-Medical Waste Management
S.no. | Name of ULB Total No. | Total BMW | Available Treatment facility | Gaps
of HCF Generation
(KG/Day)
1 Nagar Nigam, | 76 120 Common BWM  Treatment | Nil
Rudrapur Facility Gadarpur

5. ACTION PLAN:

Identified activities and concerned authorities for initiating actions and the time
limits and budgetary requirements:

Agency
SN Action plan for Responsible for Rf::frit;;{n Time Target
rejuvenation of river Excecution of the (Rs. In Lacs)
Kalyani Action Plan i
1. Industrial Effluent Management:
a) | Routine /surprise Special Nil Continuous activity,
inspection GPls and Red Environmental
category of industries for | Surveillance Task
ensuring compliance of | Force / UKPCB
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effluent discharge
standards as prescribed
under E (P) Rules, 1986, as
amended.

b)

Strengthening of
Environment Surveillance

Squad (ESS) of UKPCB

UKPCB

Wil

Continuous activity.

Monitoring  of  drains
carrying industrial
wastewater and CETP
outlet.

UKPCB

Nil

Continuous activity.

2. Networking of Conveyor System of CETP:

a)

Establishment of leftover 8
Km. conveyor networking
leading to CETP.

SIDCUL

960.00

Work order 1ssued
and work to be

completed by
January 31,2021.

3. Sewage Management:

a)

Interception and diversion
of 22- drains.

b)

Installation of 2-Nos. of
STPs at - Rampura
Trenching Ground (18
MLD) and Ravindra Nagar
Maidan (26 MLD).

Operation and
Maintenance of 2 Nos. of
STPs for 15 years;
Operation and
Maintenance of 3 Nos.
1&D Works for 15 vears;
Land acquisition etc.
expenses.

UntarakhandPeyjall
al Nigam.

DPR under
preparation

Two year from

sanction of funds..

4. Solid Waste Management:

a)

Door to door collection of
solid waste in all 40 wards
of town.

b)

Source  segregation of
wastes in all 40 wards of
town.

c)

Setting up solid waste
processing facilities.

Nagar Nigam,
Rudrapur.

DPR
3873
been

of Rs.
lakh has
approved
with  integrated
solid waste
management
Plan
withHaldwani
Cluster.

Within two year.
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The DPR of
Legacy  waste
for the amount
of 2.10 crore
approved  and

work order
issued
S.Groundwater Quality:
a) | Groundwater quality UKPCB - Monitoring is been
monitoring. carried out twice in
the Year

6. Flood Plain Zone:

a) | River Kalyani is non-perennial water body, therefore flood plain zoning is not required for
river Kalyani.
7. Environmental Flow:
a) | River Kalyani is non-perennial water body. Irrigation department has initiated the flow
measurcment of river from October 2020
8. Catchment area treatment:
a) | The catchment area treatment of river Kalyani is proposed by CAMPA. The work will be

started from 01.01.2021.
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Annexure- 01

DRAINAGE MAP OF RIVER KALYANI
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| iy 4 -1y Annexure-¥3°77

DETAILED REPORT ON
ACTION TAKEN

w.r.t

SOLID WASTE MANAGEMENT
by
NAGAR NIGAM RUDRAPUR
along with

FUTURE ROAD MAP OF NNR
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This report is prepared in concerned with following officials
of Nagar Nigam Rudrapur :-

Name

Designation

Signature

Mr. Kuldeep Kumar

Sanitary Inspector

Mr. Prashant Jauhari

Mr. Ajay Bansal

B

Assistant accountant

J

Urban Infrastructure
Expert

Mr. Harshpal Singh
Chandok

Mrs. Raju Nabiyal

—_ e e ——

Municipal Health officer

Assitant Municipal
Commissioner

Mr. Deepak Goswami

Assitant Municipal
Commissioner

Mr. Jubak Mohan

Senior Finance officer

Mr. Vishal Mishra

Municipal Commissioner

Mr. Rampal Singh

Mayor
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Summary

The name "Rudrapur" comprises two words "Rudra” and "Pur". It is believed to be named
afier the King Rudra Chandra who was handed over this region by the Emperor Akbar in
1588."Pur” is a place name element common to the Indian subcontinent which is derived
from the Sanskrit word "pura’ which refers to a city or settlement.Rudrapur (Kumaoni) is a
city that serves as the headquarters of the Udham Singh Nagar district in the Indian state
of Uttarakhand. Located at a distance of about 250 km northeast of New Delhi and 250 ki
south of Dehradun, Rudrapur is located in the fertile Tarai plains in the southem part
of Kumaon division over an area of 176.50km* With population of approx 5.50 lacs

according to census 2011, it is the 5th most populous city of Uttarakhand.

Rudrapur was established in the 16th century by King Rudra Chand of Kumaon to serve as
the seat of the governor of the southemn Tarai plains of the kingdom. Since the establishment
of the SIIDCUL industrial area in its vicinity, the city has undergone rapid development,
along with literacy growth and higher employment. Rudrapur is a major industrial

and educational hub of the state.

Nagar Nigam Rudrapur was sublimated in the year 2013, Currently it contains 40
wards. Each ward has one local elected parshad and Rudrapur has one Elected Mayor
Mr. Rampaal Singh. Area of Nagar Nigam Rudrapurjurisdiction is 55.22 km’ with
population of 175723 as per increase in Nagar Nigam Rudrapur jurisdiction area in the
year 2018, Two National highway NH-74 & NH-87 passes through Rudrapur
jurisdiction. It contains Railway station which has direct trains to Delhi, Dehradun etc.
First agricultural university of India, G.B.pant Agriculture university was established
near Rudrapur on 17 November 1960.The University was inaugurated by Jawaharlal
Nehru, and soon became a significant force in the development and transfer of High
Yielding Variety seeds and related techmology. Pantnagar airport is situated at a

distance of 12ZKm fromRudrapur.
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CHAPTER - 1
INTRODUCTION AND BACKGROUND OF MSW

[. INTRODUCTION AND BACKGROUND

Municipal solid waste management in India has surfaced or continued to be a severe problem
not only because of environmental and aesthetic concerns but also because of the enormous
quantity of waste generated every day. Even though only 31% of Indian population resides in
urban areas, this population of 377 million (Census of India, 2011) generates a gigantic
1,43,449 metric tonnes per day of Municipal solid waste, as per the Central Pollution Control
Board (CPCB), 2014-15 and these figures increase every day with an increase in population.To
further add to the problem, the total number of towns (statutory and census) in the country have
also increased from 5,161 in 2001 to 7,936 in 2011, thus increasing the number of municipal
waste generation by 2,775 within a decade. The management of municipal solid waste is one of
the main functions of all Urban Local Bodies (ULBs) in the country. All ULBs are required to
meticulously plan, implement and monitor all systems of urban service delivery especially that
of municipal solid waste. With limited financial resources, technical capacities and land
availability, urban local bodies are constantly striving to meet this challenge.

Management aspects of municipal solid waste include statutory clearances like
environmental clearances that are required for establishing municipal solid waste treatment,
processing and disposal facilities. Pre-feasibility and feasibility studies may be required for

ascertaining appropriate modes of treatment and processing at selected locations. Detailed

Project Reports will need to be prepared to ensure detailed planning and financial viability of

projects. . ACTION PLAN ON INTEGRATED SOLID WASTE MANAGEMENT FOR Nagar
Nigam Rudrapur for Managing municipal solid waste is not casy, it requires regular monitoring
of MSW service provision by the ULB through basic or advanced Management Information
Systems. All services provided by the ULB either through its own sources or through those
outsourced to privale entities, should be appropriately documented and monitored in order to

ensure effective implementation

1.1 MUNICIPAL SOLID WASTE MANAGEMENT

Rapid urbanization has led to over-stressing urban infrastructure services including

Municipal Solid Waste Management because of poor resources and inadequacy of the

5
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existing systems in ULBs. Augmentation of the Solid Waste Management facilities and
their operation & maintenance in a sustainable manner by urban local bodies would require
proper systematic planning, capital investment, introduction of latest technologies which
are cost effective. This urbanization and industrialization in Urtarakhand have put pressure
on Urban Local Bodies and Municipal Administration to look at Municipal Solid Waste
Management (MSWM) efficiently.

Municipal Solid Waste Management (MSWM) refers to a systematic
process that comprises waste segregation and storage at source, primary collection,
secondary storage, transportation, secondary segregation, resource recovery, processing,
treatment, and final disposal of solid waste. Municipal Solid Waste management is
important as it impacts health, environment, and aesthetics of the society, if not managed
properly. Municipal Solid Waste (MSW), commonly known as garbage or trash is a waste
from everyday items that is discarded by us. Our daily activities give rise to a variety of
solid wastes of different physico-chemical characteristics, which harm the surroundings
unless properly managed and processed. Cleaning up waste contamination is much more

expensive compared to its prevention at every stage of possible contamination.
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Chapter- 11
Background of the Planning Area

1. Jurisdictions:- Two national highway's NH74 and NH87 passed through Nagar
MNigam Rudrapur jurisdiction.

NH74 - Kichha road (Gautam Hospital) to Alliance colony gate
NHE87 — Degree College to Tata Motors Gate

1, Location Map

Study Area Map ___"‘H

Uttarakhand

et wpe =Yg 3= Ve W

Udham Singh Nagar
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Wardwise Map of Rudrapur Nagar Nigam
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Population;:- 175723 having density of 3 180person persgkm

Housing :- Mostly Residents of Transit camp, Kheda , Reshambadi, Dudiyanagar,
Bhadaipura, Rampura area has semi kaccha house and main Market, AwasVikas,
Civil line, Adarsh colony, Singh colony, Bhoorarani has pucca house. Ward no. 40
SHDCUL is industrial area,

Environmental conditions :- Rudrapur has a sub-tropical climate with an annual
average temperature of 24.3 °C. The warmest month annually is June, where the
average temperature is 40°C. January is the coldest month with an average annual
temperature of 14.9 °C. The average temperature variation which occurs between the
warmest and coldest months is 16.7 °C. The city experiences an average annual
rainfall of 1302mm per year with very high ground water levels ranging between Im
to 3 m, The average precipitation that the city experiences ranges between 38mm to
Imm monthly

Geology and soils :- Rudrapur is geographically located at latitude: 28 98N and
longitude: 79.40E and is 830 feet above the sea level. The city is located 72 km away
from Nainital, 259 km from the state capital Dehradun and 230 km from the national
capital, Delhi. The Udham Singh Nagar district where the city is situated, lies within
the seismic zone 4 in a scale of 2 to 3 (in order of increasing vulnerability to
earthquakes as per the (IS 1893 Part |, 2002).

Drainage basins:- City contains 2 major rivers named as Kalyani and begul. Total
drain/canal length in city is of 38.192km

Financial status :-17.50 Cr. Per year approx.(average) is income of Nagar Nigam.

User charges collection :-

“ 01" April 2021 to 31" March2022 - Collected @ Rs. 5.00 lacs per month

< April 2022 - 04 Lacs

% May 2022 10 July2022 - Collected @2.50 lacs per month

% Aug, Sept 2022- NIL

% Feb 2023 to 30 June 2023 — 19.14 Lacs with the help of SHG (NAARI SHAKTI
SENA)

Human Resouree:-

’3

137 Permanent employees

200 outsource employces

B

L3
-

- 03 Mohalla Swachhta Samtti
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Chapter- 111
CATEGORY OF WASTE
o Legacy waste,
L Dry waste like Tree leafs, paper, wrappers, polythene, Tetrapacks, etc
o Wet Waste like Vegetable & fruit waste, Egg cells, Leftover food, kitchen waste ete,
2 Mix waste like card board, leather, Plastic water bottles etc.
o Construction & Demolition waste
& E-Waste
|
- Domestic hazardous waste like broken glass, iron material, diapers, sanitary pads etc '
& Biomedical waste
b Dairy waste
o Industrial hazardous waste

Nagar Nigam Rudrapur has formulated detailed bye-laws of * SOLID
WASTE MANAGEMENT REGULATION - 2022 and its gazette
publication was done on dated 11 february2023 (Gazette copy is attached)

10
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Chapter-1V

Legacy waste processing plant

INTRODUCTION :- Legacy wastes are the wastes that have been collected and kept
for years at some barren land or a place dedicated for Landfill (an area 1o dump sohd
waste).Legacy wastes not only occupy large space, but also become a breeding
ground for pathogens, flies, malodours and generation of leachate, which may lead
to water contamination. They also contribute (o generation of greenhouse
gases and pose risk of uncontrollable fire.

Typically legacy waste contains the following fractions which can be considered for

further utilization:

» Soil (Humus): 35%

« Recyclables (glass, rubber, metals, ete ) : 5%
« Synthetic Textles: 4%

« Plastics of various grades: 16%

« Inerts of various sizes: 40%

PRESENT STATUS :-

< Total legacy waste collected at dumping ground in Year 2020 — 1,58,000 MT
& Legacy waste processed till 14.06,2023 - 1.58,000MT

% Current waste generated :- 120 MT/day

< Current waste collection :- 120 MT/day

< Trommel plant capacity :- 200MT/day

2 Current Waste sent to dumping ground (Paharganjkichha road):- 120 MT/day
& Current waste collected at trenching ground — 26000 MT{approx)

& Tender floated for current waste — 07.07.2023 ( will open on 21.07.2023)

& Tender floated for future daily waste collection — 07.07.2023 (will open on 21 07.2023)

11
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Condition of dumping ground in vear 2020
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Condition of trenching ground on 25 June 2023

13
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Condition of trenching ground on 20th July 2023

Other Sanitation work

*»  Manpower deployed for sanitation — 363 No.
< Machinery in NNR:-
. 42 D-D vehicles

s 08 Tractor

. 04 Trolley

. 05 JCB

. 04 Tipper

. (4 Compactor

. 01 Jatayu

. 01 Animal Catcher
. 10 Fogging machine
. 100 Sprey machine
. 06 Sprey tanker

. 01 Dumper placer

] 50 Hydraulic Bin

. 40 Hand cart

. 80 Paddle Rickshaw

. 01 Sewer sucking machine

14
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Compost pit constructed ;- 26No.

BSNL office

Hydel colony

Navoday vidyalay

Pashupalan vibhag

Gram vikas sansthan

Krishi vibhag

Imigation Dept. Rdr

Teachers colony

Kotwali parisar

UPCL campus bhadaipura

Old District court

Collectorate colony

PWD colony

Range parisar colony

Police line

Sainik kalyan campus

District court

46 PAC residential colony

Mandi Directorate residential colony
JLN district hospital campus

ABC centre building

Block office

Kanya Junior school Gandi colony
Kanya Junior high school near training centre
Chatravaas near training centre
Nagar Nigam campus

15
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Chapter-V
D-D WASTE COLLECTION

INTRODUCTION :- D-D Collection means collection of solid waste from the door step of
household, shops, commercial establishment, offices, institutional or any other premises
occupied by waste generators. Currently scenario for collection of segregated dry waste, wet
waste, E-waste, domestic hazardous waste etc. is under process so that these waste can be
casily transported to their respected disposal sights where treatment and disposal can be done

easily at minimum time with minimum effort and least money.

PRESENT STATUS OF NNR :- NNR has divided total municipal area into two zones

(zone-1 and zone-2) and tender for both zones were floated and awarded separately for D-D

collection, transportation and unload the waste at their respective disposal sight,

NE-1 & Zone -2 CONDITIONS:

Contract Agreement date :- 21™ December 2022

Contract type :- Rehabilitate, Upgrade, Operate, Manage and Transfer(RUOMT)mode
Contract firm (Zone-1):- M/s Muneesh ahmad, Panipat, Haryana

Contract firm (Zone-2):- M/s R.S. Enterprises, Batra colony, Panipat, Haryana

No. of wards Awarded — 20No.Each

Contract tenure — Syears Each

Performance security — 25.00 lacs Each

Tipping fee quoted by firm (Zone-1)- Rs. 1414.00 per MT

Tipping fee quoted by firm (Zone-2)- Rs. 1414.00 per MT

Vehicles handed over to Each firm:--
*» 17 No. partition vehicle (TATA ace tipper)
< 01 No.JCB
<+ 02 No. E-rickshaw
o

01 No. tipper

16
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Scope of work :-

a) Door to door collection of Municipal Solid waste (MSW) from all residential and non-
residential premises situated in allotted wards of the city and transportation of MSW
collected their from to the processing facility or disposal facility as may be directed by
the authority till such time new processing facility is constructed and operationalised.

b) Collection of waste from all the DP, CP, open points, bins placed at various locations in
the city bt Nagar Nigam.

¢) Establishment of secondary waste storage depots and placing of suitable covered bins in
ward for secondary storage of streets sweeping and silt removed from the surface drains
by municipal sanitation workers, operation and maintenance of secondary waste storage
depots in all ward, transportation of MSW from all the secondary waste storage depots,
via transfer stations to the SLF or to any sight as may be directed by the authority till the
time the SLF is constructed and operationalised.

d) Providing round the clock SWM services during major festivals.

¢) The PPP partner shall provide necessary manpower, tools, equipment and vehicles for the
services all round the clock basis.

f) The concessionaire will collect and transport a certain minimum amount of MSW per day:-

< For first six months 30MT per day

13 to 24 months 35Mt per day

« Jufl 10 Ugor
ypnsar [

R isrss
tune-2

17
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Chapter- VI
Bio-CNG PLANT (CBG)

INTRODUCTION :- A plant which produces bio-gas through the process of anaerobic
decomposition of municipal wet waste. The bio- gas is purified to remove hydrogen sulphide
(H2S). carbon dioxide (CO2), water vapour and compressed as Compressed Bio Gas (CBG),
which has methane (CH4) content ol more than 90%.

Scope of work :- The concessionaire should process the wet waste of capacity SOMT per
day with tolerance to process of plus or minus 25% per day in o Bio-CNG, If the
concessionaire feels that there is a need of enhancing the capacity of Bio-CNG (CBG) plant,
then concessionaire will have hiberty of enhancing the capacity of Bio-CNG (CBG) plant and
procurement of additional biomass from outside suppliers at his own cost. NNR will not have
any objection in the regard provided that all the wet waste of NNR is utilized during the
agreement period . The wet waste will be supplied by the NNR at the plant site. The
concessionaire will have to provide the details of the type of technology on which the bio-
digestor is based along with technical bid document. The biogas produced contains approx
53% to 60% methane . 40% to 45% carbaon diexide and trace amount of hydrogen sulphide.
Biogas is purified to remove CO2 and H2S to purified it and converting it to below standard
as per IS 16087: 2016 Standard

% Methane percentage(CH4) = Min. 90%

<+ Only Carbon Dhoxide (CO2) - Max. 4%

% CO2 + Nitrogen (N2)+ O2 — Max 10%

% Oxygen (02) — Max.0.5%

< Total Sulphur (including H2S) Mg/m3 — Max 20Mg/m3

< Moisture — Max. Smg/m3

PRESENT STATUS :-

o Capacity - 530TPD

o Location — Fajalpur Mehraula

°» Land covered - 6.0 Acre

o Type of work — Tender based for 25years (BOT model)

o Name of company- M/S RUDRAPUR GREEN ENERGY PVT. LTD. (SPV OF
MAILHEM IKOS ENVIRONMENT PVT. LTD. PUNE

All expenditure will be borne by above company.

Plant functional for 10TPD in Nov2022

After 25 years plant will be handed over to NNR at zero cost.

Currently NNR is getting land rent (@ Rs.1persqm

NNR will also collect Rs. 3.0 per tonne for providing raw wet waste to plant.

Lo B R
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Phase-| Plant Detail:- Work Completed

»

YV VYV

o Capacity - 10TPD
L Plant status — Functional
" Raw material available - 3.0 Tonne/day (Approx)
L Raw CBG formation per day — 200 cum (Approx)
Ly Purified CBG formation per day — 100Cum (Approx)
OR
45KG (Approx)
o Raw CBG storage balloon capacity available — 20cum (Remaining gas is

utilized for burner, water heating Etc.)
Weighing machine available (capacity) — 40 Tonne

-

]
s

Approch road — Laid of RBM which is rolled and compacted

)
L

Parking space — Available
Temporary office — Available
Toilet - Available

-

Future work
2" Digestor is constructed (20TPD capacity) where finishing work is under progress.

Purified CBG to be filled in cylinder for sale.
Permission from PCB is pending.
Permanent space for office

Permanent space for staff quarter,

Process Shed (Capacity- 10 TPD)

— — - : : -

19
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Wet Waste Receiving chamber

Wet Waste Transport Conveyor

20
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15

1st Digestor(Capacity- 10TPD)

Raw CBG Storage ballon (Capacity-20Cum)

21
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Raw CBG Purification Svstem

22
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Chapter-VII
MATERIAL RECOVERY FACILITY (MRF)

INTRODUCTION :- It is proposed to setup MRF at plant area to collect recyclables from
dry waste. It 15 proposed , all the dry waste collected shall be sent to MRF facility, The
recyclables like plastic covers, PET bottles, paper etc.., shall be segregated, bailed and stored
in different compartments, One MRF required to manage quantity of recyclables generated in
the each zone of ULB,

MRF centre of NNR are as under:-

% 1 No. at Ward No. 25 Fajalpur Mchraula is construted which will be run by SHG

L

woImen,

| No. at ward No. 15 pahadganj whose tender is published.

Tender for MRF centre constructed at ward no, 15 is floated on Dated 13.07,2023

whose Bid will be opened on 27.07.2023

< Other than this, Two MRF centres will be constructed by Perfetti van Melle India
Pvt. Ltd under CSR and will be handed over to Nagar nigam Rudrapur. Thus NNR
will have total 4 no. MRF centre. (MOU attached)

LI
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Corparate Sponsor g help/support setting up of & MRE conter. The
ix:ddqwmuulisbmlrgluﬂser:,

Support by Muniej | Corporation

Municipal Corporation Rudrapur through ip's representatives In office of Sanyukt Nagar Nigam will
help in following setiyigie for MRF:

Conduct Feasibility study & Ideniiaiiog of apprupriate place for establishmest of MRF;

!‘MRFHntmdmh:mhliﬂnd;
3:Sort all applicable spprovals, licenses, and permits a5 may b required for the purpose of
establishment ol MRF:

4.For the pumpose of operation and maintenance, MCR will be responsible for providing
manpower including but not limited 10 persons from Self Help Groups;

3.Shall remain responsible for security, upkeep, maintenance and undertake the Tepairs as may be
required of MRF center,

Aunport by Corporate Spansor

Corporate sponsor will facilitate (he lallowling for the Project:

I-help/support setting up of a MRF center through the thind party agency, subject to receipt of
applicable approvale/sanctions as may be needed:

2.provide financial support to third patty agency responsible for seiting up MRF as per the tenms
of the coniract;

3.endeavour 1o conduct due diligence of work being done by appointed thisd party agency towards
setup of MRF; _ g
4.endeavour to work on beautification of the MRF by creation of green space outside MRF cenler
through the appointed third party agency,

L.
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Chapter-VIII

WARD ADOPTION PROGRAM

(A CSR INITIATIVE BY PRIVATE VENDOR)

INTRODUCTION:-An MOU is prepared between NNR and Perfetti van Melle India

Pvt. Ltd corporate office at 1* floor, Global Business Park, Tower A , MG road,
Gurugram-122002 under Corporate social responsibility(CSR) which shall undertake two

projects for the benefit of society at large, as per its philanthropic agenda. Under Part-A of

the project, the corporate sponsor shall undertake initiation in ward No. 38 of source
segregation of domestic waste into dry and wet waste for scientific and sustainable disposal
and under Part-B of the project, it shall help the NNR in establishing a MRF.

PART- A Support by Corporate sponsor:-

Source segregation of domestic waste through appointed NGO.

Effective disposal of segregated dry and wet waste in scientific and sustainable
manner via appointed NGO.

Creating awareness with the civil society on the need for segregation via appointed
NGO.

Conducting due diligence of work being done by appointed NGO via impact studies.
Be present for as many stakeholder meetings as possible during course of this project
by appointed NGO).

PART-B Support by Corporate sponsor:-

-

-
*

t

*

",

-

L
-

0:-4-

Help/support setting up of a MRF centre through the third party agency, subject to
receipt of applicable approvals/ sanctions as may be needed.

Provide financial support to third party agency responsible for setting up MRF as per
the terms of the contract.

Endeavour to conduct due diligence of work being done by appointed third party
agency towards set up of MRF.

Endeavour to work en beautification of the MRF by creation of green space outside
MREF centre through the appointed third party agency.

By support of Perfetti van Melle India Pvt, Ltd

Ward no.38 Avas vikas paschim.

Increase in source segregation at source.

All expenditure will be borne by above company.
Construction of 02No. MRF centre by above company.

25
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Chapter- IX

IEC CAMPAIGN

(A) Swachhta Chaupal

Objective:- This program was conducted from 14.03.2023 to 27.03.2023 in all 40 wards of
NNR to aware the local residents how to make city clean, garbage free, beautiful and to
improve the ranking of city in swachhta survekshan with the help of society for Uttaranchal

development and Himalayan action (SUDHA).

Activities undertaken:-

. Street play.

. Seggregation of solid and wet waste at source.
. Making compost of wet waste.

. Single use plastic free city.

All 40 wards of NNR were covered and residents of all 40 wards were
sensitized for their responsibilities towards city cleanliness and source
segregation of waste.

27
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(B) Swachhta Abhivan:-

Objective:- City cleanliness drive was conducted from 12.06.2023 to 08.06.2023 in
all 40 wards of Nagar Nigam Rudrapur where people from various government offices
including Hn. District judges, DM sir, CDO sir, various government officials and
public make active participation .

CLEANING DRIVE BY HN. DISTRICT JUDGE, DM SIR AND

OTHER ADMINISTRATIVE OFFICIALS

30
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CLEANING DRIVE BY Hpn. DISTRICT JUDGE(CJM)
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From
Registrar General
High Court of Uttarakhand
Nainital.
To
1 The Chiefl Secretary, Govt. of Uttarakrand, Dehradun.
2.  Director General of Police, State of Uttarakhand, Dehradun,
3. Al the District Judges / Principat Judge /
Judge, Family Courts, State of Uttarakhand.
4. Legal Advisor to Hon'ble The Govermor, State of Uttarakhanad,
5. Director, Uttarakhand Judicial & Legal Academy,
Bhowall, Nainital,
6. Secretary, Law-cum-L.R,, Govt. of Uttarakhand, Dehradun.
7. Principal Chief Conservator of Forests, Uttarakhand, Dehradun.
8 Reglstrar, State Consumer Redressal Commission, House No. 176,
Ajabpur Kalan, Near Spring Hllls Schoal, Mothrowala Road,
Dehradun, 248415,
9. Member Secretary, Uttarakhand State Legal Services Authority,
Mainital
10, Presiding Officer, Industrial Tribunal-cum-Labour Court, Haldwani,
District Nainital.
11. Presiding Officer, Labour Courts, Dehradun, Hardwar and Kashipur,
District LUidham Singh Nagar.
12. Presiding Officer, Food Safety Appellate Tribunal, Dehradun and
Haldwani (Nainital).
13. Registrar, Public Sorvice Tribunal, Uttarakhand, Dehradun.
14. Chairman, Uttarakhand Co-operative Tribunal, Dehradun.
15. Secretary-cum-Registrar, State Level Police Complaint Authority,
Dehradun.
16. Chairman, Permanent Lok Adalat, Dehradun, Haridwar, Mainital snd
Udham Singh Nagar
No. - FUH.C./Admn. Bf2023 Dated;” — May, 2023
Subject: ‘Cleanliness Drive’ Scheduled on 18.06.2023 {(Sunday) from
D8:00 a.m. onwards.
Madam / Sir,

Apropos to the above, you are kindly intimated that Hon'ble Court is
pleasad to launch a ‘Cleaniiness Drive’, schaduled to be held on 18.06.2023
{(Sunday) from 08:00 a.m. onwards for four hours to undertake “"Shram Daan” for
collecting garbage from the local areas and for making thern clean, The said
‘Cleanliness Drive’ will be arganized at High Court of Uttarakhand, all District Court
Headquarters and Cutlying Courts. The Drive at High Court will be led by Hon'ble
The Chief Justice.
2. For this Drive, garbage vulnerable locations / areas such as tourist
destinations and pillgrimage sites, shall be identified and marked o clean streets,
roads etc. from filth and garbage.
3, The ‘Cleanliness Drive’ shall ba started with a8 ‘Swachchhta Pledge”
(copy enclosed), to relterate commitment and involvernent to cleanliness in order
to create awnreness among people about the importance of keeping their
surroundings clean and to take initistives to manage waste in rfight way, -

% g
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) In this regard, 1 am directed to request the District Judges / Principal
ludge / Judges, Family Courts that District Administration / Local Bodies of their
concerned Districts be requested to participate and provide necessary tools /
equipments for carrying out the cleanliness drive such as gloves, masks, brooms,
hins, bags, plaggars etc, for collecting the garbage and also to provide vehicles to
transport the collacted garbage to the dumping site for proper disposal. The
necescary support shall also be mebllized from Schools [ Institutions, People in the
area and NGOs etc. dealing in waste management. It is also requested to mobllize
support from all the Bar Asseciations including Bar Associations in Outlying courts,
District Legal Services Authorities (DLSAs), Tehsil Legal Services Committees and
Para Legal Volunteers join this Drive.

3. I am alsg direcled to request The Chiel Secretary, State of
Uttarakhand to kindly direct District Administrations of all Districts to mobilize the
support of all concemed, in coardination with the District Judgeships, for the
successful organization af the "Cleaniiness Drive’.

&. And, | am directed to requast The Director General of Palice, State of
Uttarakhand to kindly direct the concerned to participate in this "Cleanliness Drive’
in coordination with the concerned District Judgeships, for the successful
organization and managemeant of the Drive,

7 Al other stakeholders, ta whom, this letier is addressed and also
those o whom, copy is being sent, are requested 1o participate in the 'Cleaniiness
Drive’ and to Lake all necessary steps in this regard.

a8 All the steps taken for the successful “Cleanliness Drive’ be informed
to this office time o time.
9 You are, therefore, infarmed and requested accardingly.

Yours sincarely,

Encl: As above. /

{ Anuj Kumar Sangal )
Registrar General

0. JAF  fUHC/AdmN.Bf2023 Dated: J¢* May, 2023

Copy, for information and seliciting necessary support for the successfuf

arganization of the 'Cleaniiness Drive’, to!

. Advocate General, Govt. of Uttarakhand, Nainital.

. Chief Standing Counseal, Govt. of Uttarakhand, Nainital.

. Government Advocate, Govt. of Uttarakhand, Nainital.

. Standing Counsel, Gowt. of Uttar Pradesh, Nainital.

Asstt. Solicitor General of India, Uttarakhand, Nainital,

. President, Uttarakhand Bar Council, Nainital.

President, High Court Bar Association, Nainital

. All the District Bar Associations, including Bar Assoclations of
QOutlying Courts, through the District Judges concerned.

‘4;__ p-'d‘!_,..--'-" e
Registrar { Judicial)

@ = h W B e
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Form of Pled

I take the pledge that-

= | will remain commitied owards cleanliness and devote

time for this

+ | will initiate the guest for cleanliness with myself, my

famaily, my locality and my work place

gferar 1 69-
# oy war § B
< # FEEEAT & ofd gueEey GET AR 3EF fav
HHY T
- # FE @, 3o 9@ @, e wREE # AT How
Y W B TGl Y UEE T
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(C) Other Activities:-

& Public awareness :- Nagar Nigam has conducted various Rallies with school
students, district administrations, NGO etc. and has pasted Hoardings, Banner,
conducied Announcement, Street play, puppet etc.for awareness of Solid waste
management among local public.

PREPARING SCHOOL STUDENT FOR SOLID WASTE

MANAGEMENT RALLIES
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Chapter-X

KALYANI RIVER CLEANING WORK

INTRODUCTION : - Kalyani River originates under NNR jurisdiction from sainik farm
Pattharchatta. The flowing length of this river is only 12Km. width of this river ranges from
Im to 20m at different places. It occupies 2 major and 5 Minor bridges. This river changes its

name to begul river from section of Lake Paradise point.

OBJECTIVE :- This drive was conducted by NNR with the help of Rotary club Rudrapur to
clean the Kalyani river passing through the jurisdiction of Nagar Nigam Rudrapur,

hh

¢ e )
T e

L Bl KR N,
o B S N1 o .

Inspection of NNR and Rotary Club team at Kalyani river
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First meeting of NNR and Rotary club on 13.01.2021

Public awareness campaign at shore of kalvani river
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Kalyani River GIS surve

KALYANI,BEGUL RIVER
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Chapter-XI

DRAINAGE PLAN

INTRODUCTION :- To deal with the water logging problem of Rudrapur city
[rrigation Department Rudrapur has floated a Expression of Interestin November 2022
to Create a Drainage Plan of the Rudrapur city. Fund demand for Drainage plan was
also sent to state Government simultaneously. In this EOI L1 is finalized (VKS
infratech management Pvt. Lid. New Ashok Nagar Delhi) for amount 76.32 lacs.
Accordingly the estimate was prepared and sent to Uttarakhand Secretariat for
Technical and Financial sanction. Uttarakhand Secretariat has given the physical and
financial sanction against L1 last week and fund will be released soon.

Making drainage plan is not just first but most significant step towards making
Rudrapur city clean and also it will help to deal with liquid waste problem in future.
Thus not just Nagar nigam Rudrapur but all concerned department are working
continuously to make city clean in holistic manner.
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Chapter-XI1

ENSURING CLEAN HIGHWAY

INTRODUCTION :- It has been seen that the solid waste collected at trenching ground NH-
74 Kichha road Rudrapur, due to accumulation of high heeps of waste, it suddenly gets
collapsed down on the national highway due to which the smooth traffic flow obstruction is
made which leads to the various kinds of problem for NNR.and public. In order to minimize
these problems a fulltime pokland machine was hired for various tenure which used to drag
the solid waste 3m away from the edge of National Highway-24.

Some of the work done in past:-

April 2020 to May 2020

09.10.2020 to 22.10.2020 (Chaabra enterprises, Rudrapur)

15.06.2021 to 13.07.2021 (S.S.S. Engineers and Consultants, Rudrapur)
13.07.2021 t0 12.10.2021 (Chaabra enterprises, Rudrapur)

03.05.2023 to 02.05.2024 (S.S.S. Engineers and Consultants, Rudrapur)
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POKLAND SHIFTING GARBAGE
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Chapter-XI1I
FIR FOR LIGHTNING OF FIRE IN GARBAGE
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FIR FOR LIGHTNING OF FIRE IN GARBAGE
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Chapter-XIV

RUDRAPUR FAECAL SLUDGE TREATMENT PLANT

INTRODUCTION:- This is the first plant of Uttarakhand of capacity 125KLD which is
under construction on pilot basis under AMRUT scheme. In this plant all the sludge
accumulated in pit latrine or septic tank of various buildings of Rudrapur Municipal
arcapumped, stored and transported 1o faecal sludge treatment plant with the help of
desludging vehicles for treatment and preparing manure from the sludge afier process. The
sanctioned fund for this plant is 6.89Cr.

Need of Faecal Sludge & Septage Management:- Since there is no sewerage network laid

in Rudrapur city and laying of sewer line is too much expensive FSSM is the alternate to
prevent the drains from hazardous waste of septic tanks.

Faecal Sludge:- Faecal sludge is the solid or settled contents of pit latrines and septic tanks.

SEPTAGE:- Septage is the liquid and solid material that is pumped from a septic tank, (Avg.
BOD = 6480) (Range 440-78600)

NNR ACTIVITY :- NNR has formulated detailed bye-laws of “Rudrapur Nagar Nigam
Septage Management Regulation 2019” and its gazette publication was done on 23.01.2021
thereafter the regulations are in effect and followed. According to these regulation NNR has
registered 14 private desludging vehicles at NNR and GPS is also installed in all registered
vehicles. Since Rudrapur septage plant is under construction NNR has made contract
agreement with RAMKY ltd. which has its CeTP plant in SIIDCUL Rudrapur where we are
emptying our registered desludging vehicles currently. They are treating our waste
scientifically and making manure of it. Since gaazette publication we have disposed 1.70
crore litre (17MLD) of septage scientifically. This leads to decrease in water pollution,
decrease 1n water based diseases and making environment ecofriendly for the residents of
Rudrapur.
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wﬁmwﬁmﬁam%mmaﬂﬁ

|18 feg dw fAwmwor & \r=n
fererae 7 JoeEY 2021 98 392 KL
Hawv 2021 80 320 KL
fewmae 2021 190 760 KL
SNl 2022 277 1108 KL
B 2022 272 1088 KL
HIEl 2022 214 B56 K1
e 2022 164 656 KL
Hy 2022 120 480 KL
S 2022 123 492 KL
STy 2022 161 6844 KL
L _TRA 2022 139 SS6 KL
. Rwmax 2022 | 193 __ T72KL
. IATAY 2022 126 504 KL
A=Y 2022 143 672 KL
faw=aw 2022 310 1240 KL
STHa<! 2023 270 1080 KL
BN 2023 343 1372 KL
ard 2023 32 |  1328KL

[— Uel 2023 262 1048 KL
¥ 2023 214 856 KL

G 2023 217 868 KL

4248 16992 KL

COLLECTION THROUGH SEPTAGE
 YEAR AMOUNT IN Rs. STATUS
FY 2020-2] 5500 Before Gazette publication
FY 2021-22 1,11,000 After Gazette publication
FY 2022-23 1,10.700 After Gazette publication
FINE IMPOSED
Before Gazette publication NIL
After Gazette publication Rs.15000
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DESLUDGING VEHICLE WORKING ACTIVITY
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FsTP RUDRAPUR

Sludge storage vard
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Rotary dryer ,Volute installation work
done and other pumps installation
work in progress..

Mechanical equipment area cable tray fixing work
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Reactor and Filter
Tank , Settling
Tank, Inlet Tank,
Screen Tank

Treated water
Tank and
wetland tank
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Chapter-XV

Alternate land for waste disposal

INTRODUCTION :- Nagar Nigam Rudrapur jurisdiction is densely
populated area where public is residing everywhere. Although Nagar Nigam
Rudrapur has made various efforts for finding alternate land for dumping and
disposal of MSW but whenever any land is inspected/persued/finalised the
nearby residents opposes the MSW work against Udham Singh Nagar

administration and sometimes even protest for it.
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Chapter-XVI

Future Conditions and Problem
For Next S vears

Sooner or later population will increase, land will decrease, density will increase,
simultancously waste gencration will also increase and types of waste will also increase.

As per growing scenario industries will also increase therefore vacant land will decrease. So
keeping in mind the above aspects following problems and outcomes are needed for better
solution.

k.
2.

Acceptable methods for storage, segregation of recvelable waste :- Bio-mining
Acceptable methods for primary collection of wastes :- D2D collection& secondary
collection of waste

Acceptable methods for bulk storage of waste at waste storage depots ;- Pre shorten
conveyor.

Acceptable methods of waste disposal :-Trommel segregation and CBG plant.
Development of solid waste management organizational structure :-

-
e

Health officer :- 02

Chief Sanitary inspector :- (02
Zonal officer :- 02

SWM Expert :- 06

Sanitary Inspector :- (06
Parvekshak :- 40

Pradhan Lipik :- 02

MIS Expert :- 02

Data entry operator :- 06

B

Development of better trained solid waste management personnel (operating and
management levels) :- There should be atleast 4 solid waste management personnel.
Better informed public regarding solid waste problems and service requirements.
Sufficient financial support for solid waste management,

"o

Future prediction for waste generation :- 150-160MT/day

o

Future prediction for waste collection :- 150-160MT/day
Future prediction for Waste sent to dumping ground :- ONLY MIX WASTE

.o

Existing waste at dumping ground :- 28000 MT approx
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= Trommel plant capacity ;- 200MT/day

< Manpower required for sanitation and D2D collection — 600No.

<+ Machinery :-
. 60 D-D vehicles
. 15 Tractor
. 08 Trolley
. 05 JCB
. 06 Tipper

. 06 Compactor

. O4Jatavu

. 03 Animal Caicher

. 20 Fogging machine

. 160Sprey machine

. 10 Sprey tanker

. 04 Dumper placer

. 160 Hydraulic Bin (lcum)
. 50 Hydraulic Bin (4.5cum)
. 50 Hand cart

. 80 Paddle Rickshaw

. 06 Bolero camper

. 20 motoreycle

. 10 sewer sucking machine(Truck mounted)

. Grass cutter

Equipments/ tools/pesticides/ Diesel

. Gumboot 1000/ year
. Spade 1000/year

. Garden rake 1000/year
. Gloves

. Sanitizer

. Sodium hypochlorite
. Bleaching powder

. Malathine powder

. pesticides

. Mask

. Reflective jacket 1000/ year
. Maintenance of vehicle

. Diesel

. CNG
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o Public awareness :-

Rally, Hoarding, Banner, Announcement, Street play,

puppet. Pamphlet swachhta sticker etc.

b Compost pit required :- 80 No.

o Mohalla Swachhta Samiti required :- 40 No.

g BUDGET REQUIREMENT

INCOME VS EXPENDITURE ON SANITATION

INCOME INCOME
TOTAL
FY FROM FROM EXPENDITURE
INCOME
TAX GRANT
2021-22 | 3.21 Cr. 6.02Cr. 11.23Cr. | 17.44Cr.
2022-23 | 7.70Cr. 10.89Cr, 18.59Cr. | 17.16Cr.

* Total amount required in future for 100% sanitation work for

future per year will be Approx. Rs. 29.30 Cr.
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Chapter-XVI1
Plastic waste Management

o Compactor Machine - 01 Big Compactor machine installed at Nagar Nigam
Rudrapur campus.

o Dedicated teams formed forlmplementing Single use plastic ban — 04 teams
with 05 members in each team

o No of challan in FY 2022-23 - 1193

o Total amount of fine collected in FY 2022-23 - Rs. 15,58,650/-

o Total Quantity of Plastic Seized in FY 2022-23 - 7464 Kg

o Income earned by sellingPlastic waste in FY 2022-23 - NIL

FUTURE ACTION PLAN:-

Dedicated teams formed for action against violators of Single Use Plastic ban have been
strictly directed to take all the possible steps/actions under the law so as to ensure that the city
can be free from Single Use Plastic at the earliest.

NNR have IEC Plans such as Nukkad Nataks, Banners, Flexies, Wall Pamtings eic to
discourage the use of Single Use Plastic. NNR have vision to make monuments, Selfie spots
etc with maximum use of discarded Single Use Plastic so as to decrease it’s carbon footprints
as much as it can.
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